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ELECTION COMMISSION OF INDIA
NOTIFICATION
New Delhi, the 2nd May, 2024

O.N. 117(E).— In pursuance of sub-rule (2) of Rule-11 of the Conduct of Elections Rules, 1961, the
list of contesting candidates for the Parliamentary Constituencies of Andhra Pradesh Scheduled for poll on
13™ May, 2024 for the General Election to Lok Sabha, 2024 is published for general information.

[No. 464/EPS/2024/7A(4)]
By Order,

SANJEEV KUMAR PRASAD, Secy.
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FORM 7-A
(See Rule 10(1))

LIST OF CONTESTING CANDIDATES
Election to the House of the People from 01-Araku (ST) Parliamentary Constituency

Sl. . . A
No Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties.
APPALANARASA
PACHIPENTA Bondam Village,
Bondam Panchayati, Communist .
1 Arakuvalley Mandalam, Party of India thTmer, Sickle and
Alluri Seetharama Raju (Marxist)

District

AVASHYA LAHARI . VARAM

Qtr No.130B,

Sector-3, Ukkunagaram,
Visakhapatnam, Andhra
Pradesh, PIN-530 032

Bahujan Samaj
Party

Elephant

Door No.78-12-2, Flat No.
G-1, Santhi Residency,
Symala Nagar,
Rajamahendravaram, East
Godavari,

Andhra Pradesh-533103

Bharatiya Janata
Party

Lotus

GUMMA THANUJA RANI

1-40B, Addumanda,
Hukumpeta, Alluri Sitarama
Raju District, Andhra
Pradesh - 531077

Yuvajana
Sramika Rythu
Congress Party

Ceiling Fan

(ii) Candidates of Registered Political parties (other than recognised National and State Political Parties)

CHANTI BADNAINA

1-35, Lungaparthi,
Ananthagiri (M), Alluri
Sitharama Raju District

Jai Bharat
National Party

Battery Torch
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MOTTADAM . RAJABABU

43)

Devarapalli Village,

G K Veedhi Mandalam,
Alluri Sitha Rama Raju
District

Bharat Adivasi
Party

Hockey and Ball

RAMBABU JALLI

D.No0.11-101, Errabayalu,

Injari (Panchayat) PO, Telugu Rajadhikara |Rubber Stamp
7 Basiputtu, Pedabayalu Samiti Party
 —— (Mandal),
) Alluri Seetharamaraju
District- 531040
VUYAKA NIREEKSHAN
(V. CHENCHU) 2-41, Gummidiguda, Kurupam
Mandalam, India Praja Bandhu
Parvathipuram Manyam Party Trumpet

D:

District, Andhra Pradesh-
535524

(iii) Other candidates

ATHIDHI

1-58, Darela Village,
Munchingiputtu Mandal,

11 ©w -9

Makkuva (Mandal),
Parvathipuram Manyam
District.

9 Q Alluri Sitharama Raju Independent Plate Containing
- & District- 531040 Food
Vi
NIMMAKA JAYARAJU
) Vanaja (Village),
m Dangabhadra (Post),
10 i Jiyammavalasa Independent Bat
s (Mandal),
- ’ i
v Parvathipuram Manyam
District- 535594
MANDALA GIRIDHARA RAO
ﬂ’) Duggeru (Village),
2y Panasabhadra Panchayat, Independent Belt
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RANJITH KUMAR PALAKA

=,

D.No.28-206-86, SNP
Colony,

12 Parvathipuram, Independent Biscuit
Parvathipuram Manyam
District— 535501
SAMAREDDY .
BALAKRISHNA DR.No.1-338/1,
Near Old Post Office,
13 ﬂ Hukumpeta Village, Post & Independent Gas Cylinder
-

Mandal,
Alluri Seetha Rama Raju
District, A.P., - 531077

Place: Parvathipuram Manyam
Date: 29.04.2024

Election to the House of People from the 02-Srikakulam Parliamentary Constituency

FORM 7A
(See Rule 10(1))

Returning Officer,

01-Araku (ST) Parliamentary Constituency

LIST OF CONTESTING CANDIDATES

Ifllc; Name of Candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of Recognised National and State Political Parties
KINJARAPU NIMMADA VILLAGE,
RAMMOHAN NAIDU PRIYAGRAHARAM
(VIA), KOTABOMMALI
1 MANDAL, TELUGU DESAM BICYCLE
SRIKAKULAM

DISTRICT, ANDHRA
PRADESH-532430
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TILAK PERADA

VILLAGE & POST

YUVAJANA

) KANITIVOORU, SRAMIKA RYTHU CEILING FAN
NANDIGAM MANDAL | CONGRESS PARTY
NAIDUGARI
RAJASEKHAR
SRIMUKHALINGAM
(VILLAGE & POST), BAHUJAN SAMA!
JALUMURU MANDAL, PARTY ELEPHANT
SRIKAKULAM DIST.
PEDADA
PARAMESWARA RAO IJJAVARAM VILLAGE,
NAUPADA R.S. POST,
SANTHABOMMALI INDIAN NATIONAL
MANDAL, CONGRESS HAND

o~
-
\W

SRIKAKULAM DIST.

(ii) Candidates of Registered Political Parties (other than recognised National and State Political Parties)

IPPILI SEETHARAJU

o

IPPILI VILLAGE,
ARASAVALLI(VIA),
SRIKAKULAM
(MANDAL & DIST)
PIN.532401

JAI BHARAT
NATIONAL PARTY

BATTERY TORCH
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KAYA DURGARAO

D.NO.A5-114,
YETLABASAVALASA,
POLAKI MANDAL,
SRIKAKULAM
DISTRICT, ANDHRA
PRADESH, PIN.532421

NAVARANG
CONGRESS PARTY

BUCKET

BOMMALI TIRUPATI
RAO

2-30,
CHINNATUMBAYYAPE
TA (VILLAGE),
KOTABOMMALI (M),
SRIKAKULAM
PIN 532474

PYRAMID PARTY
OF INDIA

FLUTE

BORUBADRA
CHANDRAKALA

D.NO.9-26,
GOLLAVEEDHI,
SINGUPURAM,
SRIKAKULAM, ANDRA
PRADESH-532186

BHARATHA
CHAITANYA
YUVAJANA PARTY

GANNA KISAN

(iiii) Ot

her candidates (Independent candidates)

CHELLURI DANIYAL

SS MANSIONS,
PAPAYYARAIJUPALEM,
SUJATHANAGAR,
PENDURTHI,
VISAKHAPATNAM

INDEPENDENT

SCISSORS
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10

BETHA VIVEKANANDA
MAHARAJ

D.NO.15-24, SRIRAMA
COLONY, TEKKALI (V),
TEKKALI (M),
SRIKAKULAM (DIST)

INDEPENDENT

MATCH BOX

11

YEDDU
LAKSHMINARAYANA

D.NO.11-127/A,
KORADA BARRIAGE
CENTER,
HIRAMANDALAM
MANDAL,
SRIKAKULAM DIST

INDEPENDENT

SEWING MACHINE

12

VABA YOGESWARA

RAO

-—

N

MAIN STREET,
KONCHODUPETA,
JAMACHAKRAM POST,
SARAVAKOTA
MANDALAM,
SRIKAKULAM
DISTRICT, PIN-532426,
ANDHRA PRADESH
STATE

INDEPENDENT

ROAD ROLLER

13

SANAPALA SRAVAN
KUMAR

CHINNAVEEDHI,
CHEEMALAVALASA
VILLAGE,
AMADALAVALASA
MANDAL,
SRIKAKULAM
DISTRICT

INDEPENDENT

BANGLES

Place: Srikakulam
Date: 29.04.2024

RETURNING OFFICER
02-SRIKAKULAM PARLIAMENTARY CONSTITUENCY
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FORM 7A
[See rule 10(1)]

LIST OF CONTESTING CANDIDATES
ELECTION TO THE HOUSE OF PEOPLE FROM 03 - VIZIANAGARAM PARLIAMENTARY CONSTITUENCY

SL. NAME OF THE ADDRESS OF CANDIDATE | paRTY Y MBOL
No|  CANDIDATE AFFILIATION |ALLOTTED
1 2 3 4 5
(i) CANDIDATES OF RECOGNIZED NATIONAL AND STATE POLITICAL PARTIES
APPALANAIDUKALISETTII
D.NO.1-12,
.(-vm‘ VARAHANARASIMHAPURAM,
1 o RANASTHALAM, TELUGUDESAM [BICYCLE
A SRIKAKULAM - 532407
\,.
PEERUBANDI PRAKASH RAO DOORNO.1-82/1,
S.C.COLONY,
RAMAVARAM VILLAGE, |BAHUJAN
2 GANTYADA MANDAL, |SAMAJPARTY |/ copANT
VIZIANAGARAM
DISTRICT
BELLANA CHANDRASEKHAR DOORNO.9-37,
KASPA YUVAJANA
STREET, SRAMIKARYTHU|CEILING FAN
3 CHEEPURUPALLIVILLAGE |CoNGRESS
& MANDAL, OARTY

VIZIANAGARAM DISTRICT
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BOBBILISRINU

‘ PEDDAVEEDHI, INDIAN
4 Q GANTYADA, NATIONAL HAND
& VIZIANAGARAM CONGRESS
g DISTRICT

(i) CANDIDATES OF REGISTERED POLITICAL PARTIES (OTHER THAN RECOGNIZED
NATIONAL AND STATE POLITICAL PARTIES)

ATCHIYYANAIDU
SAMIREDDY DOORNO.4-637,
MAMIDIBANDA SAMAJWADI BICYCLE

COLONY, PURITIPENTA, PARTY PUMP

GAJAPATHINAGARAM,
VIZIANAGARAM,

| ANDHRA PRADESH-

| 535270

CHINNAM ARUNA KUMAR
D.NO.13-9-45,
KOTHAPETA, JAIBHIMRAO
GOLLAVEEDHI, BHARAT COAT

VIZIANAGARAM TOWN PARTY
& DISTRICT
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VANGAPANDU MAHESWARA
RAO HOUSE NO.1-
7412, MAIN
STREET, NABA
7 KOLLIVALASA VILLAGE, BHARATA  [TELEVISION
KORATAM POST, NIRMANA
N THERLAM MANDAL, SEVA PARTY
VIZIANAGARAM DISTRICT,
( ANDHRA PRADESH -
532126
SRINIVASA RAO SAMBHANA
(VASU) DOORNO.16-2131,
TEACHERS COLONY,
GARIVIDI, YUGA ROAD
8 VIZIANAGARAM THULASI ROLLER
DISTRICT, ANDHRA PARTY
PRADESH-535101
SAKHINETI ANANTHA RAJU
8-18-113/1,
INDHIRA PYRAMID FLUTE
9 NAGAR, VIZAG PARTY OF
ROAD. INDIA

VIZIANAGARAM,
VIZIANAGARAM DISTRICT

(iii) OTHER CANDIDATES (INDEPENDENT CANDIDATES)
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10

ALLU SRIRAMULU

D.NO.1-100, MAIN STREET,
KOTARIPURAM VILLAGE,
RAJAM MANDAL,
VIZIANAGARAMDISTRICT
- PIN - 532148

INDEPENDENT

BABY
WALKER

11

ADINARAYANA TADDI

D.NO.1-32, MAIN STREET,
LAKSHMIPURAM
VILLAGE, RAJAM

MANDAL,
VIZIANAGARAM
DISTRICT- 532148

INDEPENDENT

BELT

12

P.V.A. ANANDA SAGAR

KANIMETTA VILLAGE,
KANDIVALASA POST,
PUSAPATIREGA
MANDAL,
VIZIANAGARAM
DISTRICT

INDEPENDENT

CoT
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MARISERLA
KRISHNAMURTHY 20-8/2-2/31,

NAIDU AYODHYA
NAGAR,
RAMALINGESWARAPETA,
VIJAYAWADA URBAN,
GANDHINAGARAM,
KRISHNA DISTRICT,
ANDHRAPRADESH- 520003

13 INDEPENDENT POT

VELURIVENKATA
TRINADHARAO
CHINNAPALLI

VEEDHI, NEAR
RAJARAO MEDA, INDEPENDENT SITAR
KOTHAPETA,
VIZIANAGARAM,
ANDHRA PRADESH

14

SIYYADULAYELLARAO

RAVIVALASA VILLAGE, | |NDEPENDENT [TELEPHONE
15 SIRIPURAMPOST

. GANTYADA MANADAL
>/ VIZIANAGARAM -
S 4 535215

Place : Vizianagaram Returning Officer

Date :29.04.2024 03 - Vizianagaram Parliamentary Constituency
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FORM 7 -A
(See Rule 10(1))

LIST OF CONTESTING CANDIDATES

Election to the House of the People from 04 - Visakhapatnam Parliamentary Constituency

Sl. . . -
No Name of the candidate Address of the Candidate Party Affliation Symbol Allotted
1 2 3 4 5
JHANSI LAKSHMI. BOTCHA.
Door.No.16-3-29, Korada | YUVAJANA
Street, Vizianagaram SRAMIKA RYTHU | CEILING FAN
1 Town and District CONGRESS
PARTY
PEDAPENKI SIVA PRASADA RAO
D.No.55-1-22, Flat
No.301, DNR Residency, | BAHUJAN
9 JR Nagar, Venkojipalem, | SAMAJ PARTY ELEPHANT
Visakhapatnam-530022
SRIBHARAT MATHUKUMILI
10-27-13, Kaanchana,
Waltair Uplands, TELUGU DESAM BICYCLE
3 Visakhapatnam -
530003
P. SATYA REDDY
Door.No.7-12-6 /2,
Panthulugari INDIAN
b . NATIONAL HAND
Meda, G ka,
4 eca, Lajiwaka CONGRESS

Visakhapatnam-26
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(i) Candidates of Registered Political parties (other than Recognised National and State Political Parties)

ANDUKURI VIJAYA BHASKAR
H.No.87/2RT, 2nd Floor,
Sindhu Travel Lane,
Khaleel Manzil,
Sanjeeva Reddy Nagar, INDIA PRAJA TRUMPET
5 VTC: Ameerpet, BANDHU
Hyderabad, Telangana PARTY
State, 500038
DR. ACHUTHA BALAJI
YADAV (MURAPALA)
= Golla Veedhi, BHARATA
Devupalle Village, CHAITANYA GANNA KISAN
6 Bondapalli Mandal, YUVAJANA PARTY
Vizianagaram District -
= 535260
N ‘ |
DR. GANAPATHI KONGARAPU.
D.NO.9-1-26/1/1,
Pithapuram Colony, REPUBLICAN
7 Bank of Baroda Back PARTY OF DIAMOND
Side, Maddilapalem, INDIA (A)
Visakhapathnma-530003
GANAPATHI.
JAGADEESWARA RAO
(JAGADEESH) Door NO 13?1-90, JAI
Putta Veedhi, MAHABHARATH WHISTLE
Mettakkivalasa, PARTY
8 Amadalavalasa,
Srikakulam
£ a7
DURGA PRASAD. GUNTU
e 31-34-57,
g Bangarumetta, §:§|-R|I|IQTYA A COMPUTER
9 e ] Debagardens, DAL
Visakhapatnam -
530004
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GANDIKOTA RAJESH

12-127, Ganesh Nagar,

Visakhapatnam
530017

Madhurawada, NAVA
10 Visakhapatnam- TARAM MIKE
530041 PARTY
CHINTADA SURYAM
House.No0.36-92-
242/335,
Ward.No.37, NABA BHARATA
Visakhapatnam(Urban),K PARTY
ancharapalem,
Visakhapatnam, Andhra
Pradesh Pin Code
530008
JALADI VIJAYA KUMARI
D.N0.58-14-50/2/5, Plot SAMAJ WADI BYCYCLE
12 No0.203, saileela PARTY PUMP
Jaganad Towers,
Marripalem,
Visakhapatnam-530018
THOTA VENKATA SAI MUKUND
) MVP Colony, Sector 12,
Plot.No0.48, Ushodaya PRAJA
13 Sri Balaji Residency, PRASTHANAM  [BOAT WITH
Opp. PARTY MAN AND SAIL
= Nandi Gudi, GF-I,
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14

K.A. PAUL

D.N0.43-5-32/A,
Behind Srikanya
Theatre, Railway New
Colony, Akkayyapalem,
Visakhapatnam-530016

PRAJA SHANTHI
PARTY

POT

BANNA. RAMESH

D.No0.43-11-27/5, Baba

.
N \

LS

DALITA
Towers
Subbalakshminagar, E:RHTU;ANA GAS CYLINDER
Visakhapatnam
\[;g:;hl\IIOGZOG/aCIa Szgllllia NAVARANG BUCKET
sechl, 50p CONGRESS
Village, Srungavarapu PARTY
Kota, Vizianagaram Dist.
V.N. SATYA NARAYANA
24-188, Sadguru Sai
Nadh Colony, RASHTRIYA
Madhurawada, PRAJA RING
17 Visakhapatnam - 530048 CONGRESS
(SECULAR)
P. SATYA VANI
C-408, KSR Green
Valley, Marripalem, PYRAMID FLUTE
18 Visakhapatnam - 530018 PARTY OF
INDIA

(iii) Other Candidates
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19

ARUNA SRI MURALA

Door NO 15-1-76,
Ootagedda, Maharani
Peta, Visakhapatnam-
530002

INDEPENDENT

MIXEE

20

G.A.N. ANAND

H.No. 13-1-234/502,
BSP Colony, Mothinagar,
Balangar, Medchal,
Malkajgiri, Telangana -
500018

INDEPENDENT

BAT

21

KOLLI NAGA RAJU

D.No0.56-39-3,
Totaveedhi,
Kancharapalem,
Visakhapatnam 530008

INDEPENDENT

BISCUIT

22

M.G.M. KHAN

44-22-55, Ramalayam
Street, Railway New
Colony, Visakhapatnam -
530016

INDEPENDENT

PEN NIB WITH
SEVEN RAYS

23

CHAPPIDI RAMU

Plot.No.11, (2nd floor),
Sector - 8, MVP Colony,
Visakhapatnam - 530017

INDEPENDENT

ROOM
COOLER
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JANARDHAN PONNADA.

24

D.N0.10-29-8, Bhanoji
Nagar, Maharanipeta,
Visakhapatnam 530002

INDEPENDENT

FUNNEL

PIDIDHI APPARAO

25

D.NO.1-7, Pothanapalli
village,
Srungavarapukota
mandal, Vizianagaram
District, AP Pin.535145

INDEPENDENT

SEWING
MACHINE

MALLA SRAVANI

26

14-14-13, Bhanoji Thota,
T.N.R.Nagar, Road No.7,
New Gajuwaka,
Visakhapatnanm - 530026

INDEPENDENT

BENCH

METTA RAMA RAO

27

Kanithivooru Village,
Nandigam Mandal,
Srikakulam-532218

INDEPENDENT

COoT

LAGUDU. GOVINDA RAO

28

-

Door.No.3-23,
Madanapuram Village,
Gantyada Mandal,
Vizianagaram District

INDEPENDENT

PRESSURE
COOKER
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29

VADDI. HARI GANESH

49-2-67/1, FF-3, Sai
Raghava Residency,
Akkayyapalem,
Visakhapatnam-16

INDEPENDENT

CCTV
CAMERA

30

VENU MADHAV KARRI

Flat No C-116, Varshini
Homes, Simhapuri Colony,
Vepagunta,
Visakhapatnam - 530047,
Andhra Pradesh

INDEPENDENT

SHIP

31

SHANKAR DEVARA YADAV

H.No0.9-9-92/2,
Mangapuram Colony,
Maddilapalem,
Visakhapatgnam (Urban),
Andhra University- AP.
Pin.530003

INDEPENDENT

SCISSORS

32

VASUPILLI SURESH

20-8-11, Paindorapeta,
AVN College,
Visakhapatnam 530001

INDEPENDENT

LIGHTER

33

SONDI KRISHNA.

36-92-403/1/3,
Indiranagar-1,
Kancharapalem,
Visakhapatnam-16

INDEPENDENT

BASKET
CONTAINING
FRUITS

Place: Visakhapatnam
Date:01.05.2024

Returning Officer,

04-Visakhapatnam Parliamentary Constituency
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FORM 7A
[See rule 10(1)]

LIST OF CONTESTING CANDIDATES

Election to the House of the People from 05 - Anakapalle Parliamentary Constituency

Visakhapatnam.

Serial Name of Candidate Address of candidate I?a_lrt)_/ Symbol allotted
No. affiliation
1 2 4 5 6
() Candidates of recognised National and State Political Parties
PALAKA SREERAMA MURTHY
D.No.2-17-4
(New D.No0.2-17-8), Bahuian
1 Kapu Veedhi, ) ELEPHANT
. . Samaj Party
Vijayaramarajupeta,
Anakapalli -531001
BUDI MUTYALA NAIDU
. Yuvajana
Taruva Village (P.O), .
Lakkavaram (S.0) Sramika
2 Lo Rythu CEILING FAN
Devarapalli Mandal,
S Congress
o A Anakapalli District.
Party
RS
C. M. RAMESH
D.No.4-71,
Naidu Street, Bharativa
3 Potladurthi (V), Jat P;’rt LOTUS
Yerraguntla, YSR y
P District -516360
B
1 )
VEGI VENKATESH
D.No0.50-52-4/2, Indian
4 GVMC 9th Ward, National HAND
Seethammadhara,
Congress
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(i) Candidates of registered political parties (other than recognised National and State Political)
APPALA RAJU NAMMI
G = D.No.14-516,
Simhadri Nagar, C?]Qﬁ;antaa
5 Gopalapatnam, ny GANNA KISAN
. Yuvajana
N Visakhapatnam — Part
530029. Y
ADARI SARAT CHANDRA
,@ D.No0.15-13-4, :
== Polimera Street Jai Bharat
6 ' National BATTERY TORCH
Gavarapalem, Part
Anakapalli-531002. y
KRISHNA SWAROOP
VADLAMURI D.No.30-1,
Ambedkar Nagar, .
Payakaraopeta Village Dalita
7 Bahujana GAS CYLINDER
and Mandal, Part
Anakapalli District- y
531126.
Ganaparthi Village, .
Pyramid
8 Munagapaka Mandal, Party of FLUTE
Anakapalli District — India
531055.
(iii) Other candidates
APPALANAIDU TUMMAGUNTA
- D.No.1-85A,
Near Ramalayam,
Puttadi Gairampeta (V),
9 Pakalapadu (Post), Independent coT
Golugonda Mandal,
Anakapalli District -
531116.
V.Kothuru, H/o.
Srirampuram Village,
10 Payakaraopeta Mandal, | Independent SLATE
Anakapalli District —
531127.
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11

JUNNURI J SRINIVAS

D.No0.24-3-8,
Krishna Bazar,
Narsipatnam,
Anakapalli District,
A.P -531116.

Independent

BAT

12

DR. THUMMAPALA HARI
SHANKAR

\ \“,‘
. | \\V

D.No.1-111,
Upparapalli (V),
Upparapalli-Sarvasidhi
Road,

S.Rayavaram Mandal,
Venkatapuram Post.,
AP-531060

Independent

MIKE

13

NAGESWARA RAO PETLA

{

D.No.15-15-12/3,
Arundathi Nagar,
Gavarapalem, Nidanam
Doddi, Anakapalli

Independent

LIGHTER

14

D.No.12-1-11,
Saradha Colony,
Besides LIC Office,
Anakapalli — 531001.

Independent

TELEPHONE

15

VANKAYALA RAMACHANDRA
RAO

D.No.1-156/3
Ravikamatham Village
and Mandal, Anakapalli
District.

Independent

AIR CONDITIONER

Place: Anakapalli
Date: 01-05-2024.

Returning Officer,

05-Anakapalle Parliamentary Constituency
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FORM 7-A
[See rule 10(1)]

LIST OF CONTESTING CANDIDATES

Election to the House of the People from the 06-Kakinada Parliamentary Constituency

Sl . . _ Symbol
Name of Candidate Address of Candidate Party Affiliation y
No allotted
1 2 3 4 5
(i) Candidates of Recognized National and State Political Parties
D.No.2-161, Panchayathi Road,
KANDREGULA NARASIMHAM G.Pedapudi(V) P.Gannavaram
(M) Dr.B.R.Ambedkar .
Q Konaseema District, Andhra Bahujan
= Pradesh Samaj Party Elephant
! m Pin-533274
CHALAMALASETTY SUNIL D.No0.3-212, Gangaraju Nagar, | Yuvajana
Road No.1, Kakinada Rural, Sramika N
Q Kakinada District, Andhra Rythu Ceiling Fan
o Pradesh, Pin-533005 Congress
2 ‘3 Party
MALLIPUDI MANGAPATI PALLAM D.N0.13-2-41/A, Latchiraju
RAJU Street, Kakinada, )
Kakinada District, Indian Hand
Andhra Pradesh, National
3 Pin-533001 Congress

(if) Candidates of Registered Political Parties (

other than recognized National and

State Political Parties)

Dr. ANUSHA YADAV

4-184, Krishnalayam Street,
Peddipalem (V) of Prathipadu
(M), Kakinada District, Andhra
Pradesh, Pin-533430

Bharatha

Chaitanya

Yuvajana
Party

Ganna Kisan
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UDAY N .
D.No0.45-15-14, Jamisetti Vari
Street, Thadithota, Rajahmundry, | Navarang
East Godavari District, Andhra | Congress Bucket
5 Pradesh, Party
Pin-533101
YEDIDA VARA PRASAD KUMAR
D.No0.4-182, Annavaram,
Sankavaram Mandal, Kakinada
District, Republican Ship
6 Andhra Pradesh, Party of
Pin-533406 India(A)
YENUGUPALLI KRISHNA D.No.3-16C-14/4, Santhi
Nagar, Opp.Sri Balaji School,
Kakinada Urban, Jaibhim Coat
Kakinada District, Rao Bharat
7 Andhra Pradesh, Party
Pin-533003
TANGELLA SRINIVASU
D.No0.3-114, Kottapeta,
g Che_brolu(\/_), C_;ollaprolu(M), Jatiya Jana Pen Stand
8 Kakinada District, Andhra Sena Party
i Pradesh, Pin-533449
TANGELLA UDAY SRINIVAS (TEA .
TIME UDAY) D_.No.2—3—14, Geqrge garl_Str_eet,
Pithapuram, Kakinada District,
Andhra Pradesh, Janasena Party | Glass Tumbler
Pin-533450
9
BUGATHA BANGARRAO D.No.6-150, Lingamparthi Communist
Village, Yeleswaram Mandal, Party of India
Kakinada District, Andhra (Marxist- Flag with
10 Pradesh, Leninist) Three Stars
Pin-533429 (Liberation)

(iii) Other Candidates
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D.No.24-1-5, Ayyala
NEELAKANTAM DONAM Apartment, 37th ward,

Kacheripeta, Kakinada
Urban, Independent Ring
Kakinada
District, Andhra
Pradesh, Pin-
533001

11

PASUPULETI S.V.S.BHUSHANAM D.N0.2-52-11. 4th street, 100

Buildings, Kakinada Urban,
Kakinada District, Andhra Independent Matchbox

12 Pradesh, Pin-533003

BODDETI APPARAO D.N0.2-235, Palem,

Kirlampudi Mandal, Kakinada Diamond

District, Andhra Pradesh, Independent

13 Pin-533437

BHAVANI SANKAR PRASAD

MERLA D.No.3-103, Velangi(V) of

Karapa(M),
Kakinada Pressure
District, Andhra Independent Cooker
Pradesh,

Pin-533260

14

SUDHA VEERA GANESH D.No.1-55, Vinayaka Temple

Street, Simhadripuram, CCTV Camera
Kirlampudi Mandal, Kakinada Independent
District, Andhra Pradesh,
Pin-533431

15

Place:Kakinada
Date :29.04.2024 Returning Officer,
06-Kakinada Parliamentary Constituency
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FORM 7A
(See Rule 10(1))

LIST OF CONTESTING CANDIDATES

Elections to the House of the People from the 07- Amalapuram (SC) Parliamentary Constituency

S.No

Name of the Candidate

Address of
Candidate

Party affiliation

Symbol allotted

)

2

®)

(4)

®)

(i) Candidates of Recognized National and State Political Parties

GOUTHAM JANGA

D.No: 5-182, N V
Palem,
Ambajipeta Mandal -
533214,

Dr B.R.Ambedkar
Konaseema District

Indian National
Congress

Hand

DORABABU YALLA

D.No: 1-19,
Nangavaram (V),
Uppalaguptam Mandal,
Dr.B.R.Ambedkar
Konaseema District.

Bahujan Samaj
Party

Elephant

RAPAKA VARAPRASADA

RAO

D.No: 4-35,
Chintalamori (V),
Malkipuram Mandal ,
Dr B.R.Ambedkar
Konaseema District

Yuvajana Sramika
Rythu Congress
Party

Ceiling Fan

G M HARISH
(BALAYOGI)

D.No0:12-2-33/2, NVR
Nagar,
Housing Board Colony
Down, Amalapuram-
533201,

Dr B.R.Ambedkar
Konaseema District

Telugu Desam

Bicycle

(i) Candidates of Registered Political Parties (other than recognized National and State Political Parties)

KATRU NAGA BABU

D.No : 16-22-82 ,
Satyanagar Dairy Farm
Center,
Kakinada-533001

Telugu Nava
Garjana Party

Diamond
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KAPA KALYAN

o)

D.No: 2-20,
Mummidivarapadu ,
Ravulapalem Mandal ,
Dr B.R.Ambedkar
Konaseema District

Republican Party
of India (Athawale)

Jackfruit

GIDDI IJNANA PRAKASA

RAO

Bandarupeta ,
Challapalli(V),

Uppalaguptam Mandal,

Dr B.R.Ambedkar
Konaseema District

Republican Party
of India

Apple

PATHURI RAMESH

D

D.No: 1-33 (Old), 4-
162(New), SC Peta ,
Arthamuru (V),
Mandapeta,

Dr B.R.Ambedkar
Konaseema District

Peoples Party of
India
( Democratic)

Air Conditioner

MATHA KRISHNA

D

D.No0:2-99,
Nidasanamatta,
Dr B.R.Ambedkar
Konaseema District.

Pyramid Party of
India

Television

10

YADLA RAJESH

«D

D.No : 4-54 ,
A.B.R.Street ,
Vemulapalli (V) ,
Mandapeta Madal ,
Dr B.R.Ambedkar
Konaseema District

Liberation
Congress Party

Well

11

YALANGI RAMESH

>
— >

D.no : 9-8, Kadali (V) ,

Razole Mandal,
Dr B.R.Ambedkar
Konaseema District

Jaibhim Rao Bharat
Party

Coat
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12

RAMESH JILLELLA

D.No0:2-138,
Mannanagar Colony,
A.Vemavaram (V),
Amalapuram Mandal,
Dr B.R.Ambedkar
Konaseema District

Jatiya Jana Sena
Party

Pen Stand

(iii) Other candidates

GUDE

VENKATESWARULU

13

D.No0.6-95, Garuvupeta,
Kandikuppa Village,
Katrenikona Mandal,

Dr.B.R.Ambedkar
Konaseema District.

Independent

Coconut Farm

MAKEY DAVY PRASAD

14

D.No : 4-10,
Machavaram ,
Ambajipeta Mandal ,
Dr B.R.Ambedkar
Konaseema District

Independent

Whistle

15

VADDI LALITH KUMAR

D.No: 5-170, Meerpet,
Sai Vihar Nagar Phase -
2 1
Saroor Nagar ,
Rangareddy -500097

Independent

Bucket

Place: Amalapuram
Date: 01-05-2024

Form 7A
[See Rule 10(1)]

RETURNING OFFICER
07-Amalapuram (SC) Parliamentary Constituency

LIST OF CONTESTING CANDIDATES

Election to the House of People from the 08-Rajahmundry Parliamentary Constituency

SI No Name of the Candidate Address of Candidate AfE?igion iﬁ?ﬁ:{;
1 2 3 4 5
(i) Candidates of recognized National and State Political Parties
GANESWARA RAO
PARAMATA D.N0.56-11-11/2,
Raja Gruha,
Vidhya Nagar,
Tatipaka Veerraju Road, . .
! Behind Dist. Judge BahuljpantSamaj Elephant
Bunglow, arty
Rajahmundry,
East Godavari District,
Andhra Pradesh.
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GIDUGU RUDRARAJU

D.No.3-3-70/3,
Krishna Rao Street,
K.Agraharam,
Amalapuram,

Dr. B.R.Ambedkar
Konaseema District,
PIN:533201.

Indian National

Congress

Hand

DR. GUDURI SRINIVAS

g

D.No0.86-14-1,

Tilak Road,
Rajahmundry,

East Godavari District,
Andhra Pradesh,

PIN: 533103.

Yuvajana
Sramika Rythu
Congress Party

Ceiling Fan

DAGGUBATI
PURANDHESHWARI

D.No0.85-37-5,

Besides S.V. Function Hall,
J.N. Road,

Rajahmundry,

East Godavari District,
Andhra Pradesh.

Bharatiya
Janata Party

Lotus

(i) Candidates of registered political parties (other than recognized National and State Political Parties)

BATTULA
BALARAMAKRISHNA

D.No.1-2,
Ramalayam Street,
Dodleru Village,
Krosuru Mandal,
Palnadu District,
Andhra Pradesh,
PIN: 522410.

Navarang
Congress Party

Bucket
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MEDA SRINIVASA RAO

Door No.12-11-113,
Aryapuram,

RPC Street (RPC Bhavan),
Rajahmundry,

East Godavari District,
Andhra Pradesh,

PIN: 533104.

Rashtriya Praja
Congress
(Secular)

Gas
Cylinder

MOHANARAO SINGULURI

D.No.1-59,
Tallapalem Village,
Nidadavole Mandal,
East Godavari District,
Pin Code: 534301.

Jai Bharat
National Party

Battery
Torch

(iii) Other candidates.

JALLI BALA NAVEENA

D.No.13-15-66,
Kotilingalapeta,
Ambedkar Statue,
Rajahmundry,
E.G. Dist, AP.

Independent

Telephone

BOMMANABOINA VSR
MURTHY

Flat N0.302,
Bhavya Apartments,
Alwar Nagar,
LalaCheruvu,
Rajahmundry,

PIN: 533106.

Independent

Batsman

BHANU CHANDAR
KURUVELLA

10

H.No0.104-9-57,

D6 Sivakesava Apartment,
Near Shelton Hotel,
Santhipuram - 2,
Rajahmundry,

East Godavari District,
Andhra Pradesh.

Independent

Cauliflower
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DR. MEDISI RATNARAO

ALIAS VINAY D.No.8-146,

R.H.Colony,
11 @ Pothula Mallayyapalem, Independent Funnel

Visakhapatnam.

SALOPANTULA D.No.12-4-47,
RAGHAVENDRA RAO Kusuma Nivas,
Near Dumpla School,
Madi Raju vari Street Independent CCTV
Head Post Office Street, Camera
Kovvur-534350
East Godavari District,
Andhra Pradesh.

12

Place: Rajamahendravaram.
Date: 01.05.2024.
Returning Officer,
08-Rajahmundry Parliamentary Constituency

Form 7A
[See Rule 10(1)]
LIST OF CONTESTING CANDIDATES
Election to the House of People from the 09 — Narsapuram Parliamentary Constituency

S| Name of candidate Address of the candidate Party affiliation| Symbol
i Allotted
No.
1 2 4 5 6
0] Candidates of recognised National and State Political Parties
UMABALAGUDURI
Yuvajana
y 401, PCR Pride, PP Road, Sramika Rythu |Ceiling Fan
" Bhimavaram 534201 Congress Party
1 R
a’ >
y
K. B. R. NAIDU
11-2-19, Manikyabhavan, Near Indian Hand
Govt., General Hospital, National
2 Amalapuram, Dr BR Ambedkar Congress
Konaseema District - 533201.
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BHUPATHI RAJU
SRINIVASA VARMA
(B.J.P.VARMA)

7-7-46/P1, Flat No 601,

Apartment Street, Raghkula Bharatiya Janata |Lotus
3 Towers, Kumudavalli Road, Party
Narsayya Agraharam,
Bhimavaram-534201
4
SIRRARAJU
B 4-198, Arundhathiya Veedhi,
Peravali - 534328, East Bahujan Samaj [Elephant
A Godavari District. Party

(ii) Candidates of registered political pa

rties (other than recognised National and State political parties)

OLETY NAGENDRA
KRISHNA

35-45-29, Mandarapu Vari Street,
Tanuku - 534211.

Jaibhim Rao
Bharat Party

Coat

GANJI PURNIMA

30-4-25/1, Middavari Street, Republican
6 Yedla Bazar, Palacole-534260 Party of Coconut Farm
India(A)
MANNE LEELA
RAM NARENDRA
8-10, Acchampalem,
7 Kaldhari, East Godavari, Pyrgmid Party of |Flute
Andhra Pradesh - 534216. India
(iii) Other candidates
ADABALA SIVA
14-14-27/2, Mission Hospital
) Road, Opp Bethani Elementary Independent |Bat

School, Bhimavaram 534201
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ADDANKIDORABABU

14-8-55, Bhimamnadham Veedhi,
Gunupudi, Bhimavaram-534201

Independent (Box

ADDEPALLIVEERA

VENKATA SUBBARAO 1-13,Antharvedi Veedhi Road

Center Tekisetti palem, Independent [Almirah

10 Sakhinetipalli Mandalam,
Konaseema Ambedkar District -
b 533252

ADINARAYANA

DUPPANAPUDI
11 1-44, Vedangi Post, Poduru Mandal - Independent |Camera
¥
ANAND CHANDULAL JASTI
- 1-1-114/29, Rama Lakshmi
il Estates, Pedda Waltair, Independent |Slate
! Visakhapatnam-530017.
12
A 194
KETHASREENU

51-9-44/1, Ramarao Petta, Palacole -

534260 Independent (Baby Walker
13
GEDALA LAXMANA RAO
4-68/2, Parvathi Nagar, Independent |Whistle
14 Narayanamma Thota, Ullamparru,

Palacole - 534260
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GOTTUMUKKALA SHIVAJI

25-06-18, Sambunipeta, Palacole-

534260 Independent |Lady Purse
15
NALLI RAJESH
56-9-5, A V S Colony, Housing
Board Colony, Near TTD Independent |Air Conditioner
16 Kalyana Mandapam, Palacole-
534260.
PRASANNA
KUMAR
UNDURTHI 15-20-16, Undrajavarapu veedhi, _
6th Ward, Arundhathi Peta, Independent |Diamond
17 Tanuku - 534211
y ‘
BALAGAM NAYAKAR
5-181, Panchavati Street, Turangi,
18 Kakinada Rural East Godavari Independent |Bucket
District 533016
MEDAPATI
VENKATA
VARAHALAREDDY L10A P Pol Pod
19 ~LU/A, F Folavaram, Fodurl Independent |Chappals

Mandal, West Godavari District,
Andhra Pradesh - 534338
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RAMA DURGA
PRASAD THOLETI

Doddipatla, Yelamanchili

Mandal, West Godavari Independent |Computer
20 District-534266
RUKHMINI
- 2-80, Konithiwada, Veeravasaram
Mandal, Nagaraju Cheruvu Gattu, Independent [Nagrik
21

Konithiwada, West Godavari
District, Andhra Pradesh

Place: Bhimavaram

Date: 01.05.2024 Returning Officer,
09 - Narsapuram Parliamentary Constituency
Form 7A
[See Rule 10(1)]
LIST OF CONTESTING CANDIDATES
Election to the House of People from the 10-Eluru Parliamentary Constituency
SI No| Name of the Candidate Address of the Candidate Party affiliation | Symbol Allotted
1 2 3 4 5
(i) Candidates of Recognised National and State Political Parties
Karumuri Sunil Kumar D.No.21-53, Akulavari Street, Attili, Attili |'Yuvajana Sramika
(Mandal), West Godavari District, Andhra |Rythu Congress Ceiling Fan
Pradesh - 534134 Party
1 — =
Kavuri Lavanya
: ‘ H.No.5-127, Indian National
2 ] \ Deepthisri Nagar, Miyapur, Hyderabad, Conaress Hand
Telangana - 500050 g
Nitta Akhila Dharani Pal
D.No.4-180, Sundar Nagar, Old Diary Bahujan Samaj
-~ Farm, Visakhapatnam, AP - 530040 Party Elephant
3 ——
A




[T 11—=ve 3(jii)]

HTLT &1 ST ST

123

Putta Mahesh Kumar

ey

Flat No.219, Raghava
Estates, Sitapuram, Vatluru,

11

(M), Eluru District, Andhra Pradesh -
534452

4 Pedapadu, Telugu Desam Bicycle
Andhra Pradesh, Eluru 534007
(i) Candidates of Registered political parties (Other than recognised National and State Parties)
Ajay Babu Boda
- \ D.NO.16A-2-259, Ambedkar Nagar, Navaran
5 - | Tangellamudi, Eluru , Eluru Dt., Andhra Con resgPart Bucket
HIITTHY Pradesh - 534005 g y
) 11 |
Godugupati Veera
Raghavulu D.No.28-15-37/A, Santhi Nagar 13th Pyramid Party of
h Road, Eluru, Eluru Dt., Andhra Pradesh India Flute
6 Y- !
il
Byraboyina Malyadri D.No0.6-243/1, Chebrolu Road,
' - Ganapavaram, Ganapavaram Mandal, Bharata Chaitanya | Ganna Kisan
‘ " .’*' West Godavari District. Yuvajana Party
7 —~
< )
Dr. Mendem Santhosh D.No 2-155,
Kumar (Pedda Babulu) Kandrika, Liberation
Narasimhapuram (Kandrika) Muppavaram |Congress Party Well
8 ‘ ; ’ (P), Denduluru (M) Eluru District, Andhra
\‘/I" Pradesh-534425
Rajeswara Rao Kondru H.No.7E-3/1-9, Eastern Street,
Madepalli Road, Eluru, Eluru District, Bharatheeya Gift Pack
9 LA "‘ Andhra Pradesh Jawan Kisan Party
P ot 1
N ”
Rudrapaka Ratna Rao
(RR.R) D.No. 10/124, R.Kanaka Andhra Rastra
Lingeswararao St., Kaikaluru (V), Praja Samithi Mixee
10 !,,,,_,‘ Kaikaluru-521 333
(ii) Other Candidates
Agasteen Kommina D.No.3-28/2,
SC Peta, Vegiwada Village, Pedavegi Independent Ring
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Kandavalli Jeeva Deva H.No0.10-118, Near MPP School,
Dayakar Kovvurugudem, Chintalapudi Village and
Mandal, Eluru District - 534460 Independent Bat
12
Bokinala Koteswara Rao  |H.No. 7-72,
Kanukollu Colony,
Mandavalli M, Independent Gas Stove
13 Eluru Dt., Andhra Pradesh - 521325
Place: Eluru

Date: 01.05.2024

FORM 7A

Returning Officer,
10-Eluru Parliamentary Constituency

[See rule 10(1) of the Conduct of Elections Rules, 1961]
LIST OF CONTESTING CANDIDATES
Election to the House of the People from 11-Machilipatham Parliamentary Constituency

S:)' Name of Candidate Address of Candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
GOLLU KRISHNA D.NO.:3-114,

AMPAPURAM SIVARU,
A SITARAMAPURAM

1 ":-s TALLAPROLU POST, INDI(':A‘(;\IN'\CI;%TEIS%NAL HAND

b BAPULAPADU
MANDAL, KRISHNA
DISTRICT.
DEVAMANI DEVARAPALLI

HOUSE NO.1-285/A, Z.P.
HIGH SCHOOL ROAD,

2 VUYYURU-521165, BAH%J:‘FL\ITiAMAJ ELEPHANT
KRISHNA DISTRICT,
A.P.

SIMHADRI CHANDRA
SEKHARRAQ HOUSE NO.5-112, FIFTH

WARD, AVANIGADDA YUVAJANA

3 DISTRICT, SRAMIKA RYTHU CEILING FAN
ANDHRA PRADESH- CONGRESS PARTY
521121.

(ii) Candidates of registered political parties (other than recognised National and State political parties)
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KOMMARAJU SIVA
NARASIMHA RAO
PEDAVUTAPALLI
VILLAGE,
4 UNGUTURU MANDAL, ALL 'NDélA_ggRWARD LION
KRISHNA DISTRICT,
521286.
D.NO.12/154-2,
BALA SHOWRI. CH RUSTHUMBADA.
MACHILIPATNAM.
5 Q JATIYA JANASENA PEN
g ‘ PARTY STAND
BALASHOWRY
VALLABHANENI
— 5-92-43, 2ND LANE,
DEVAPURAM, GUNTUR GLASS
6 522006, JANASENA PARTY TUMBLER
ANDHRA PRADESH.
MARADANI KUMARSWAMY | FLAT NO.TF-3,
PADMAVATHI
P RESIDENCY,
. A VINAYAKA TEMPLE JAI MAHA BHARAT ELUTE
: STREET, PENAMALURU, PARTY
| TADIGADAPA,
‘ KRISHNA DISTRICT,
| ANDHRA PRADESH.
(iii) Other candidates
ANUSHA YERUVA
1-142-33/10,
SHIVAGANGA,
8 K ALEKLANPETA INDEPENDENT CAMERA
MACHILIPATNAM.
APPARAO ENNETI 20/700/8.
| LAXMANARAO
g PURAM,
9 = < VISWA BRAHMIN INDEPENDENT HARMONIUM
& COLONY,

CHILAKALAPUDI,
521002.
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10

GANDHI DHANEKULA

D.NO.24-76,
YANAMALAKUDURU,
VIUAYAWADA -
520007.

INDEPENDENT

ALMIRAH

11

GUDAVALLI VENKATA
KEDARESWARA RAO (GOUD)

HOUSE NO.1-90-3,
KUDURU,
KONKEPUDI POST,
PEDANA MANDAL,
DISTRICT.

INDEPENDENT

POT

12

D.NO.7-112,
KESAVAPURAM,
CHINNAPURAM
VILLAGE,
MACHILIPATNAM
MANDAL,

KRISHNA DISTRICT,
ANDHRA PRADESH.

INDEPENDENT

GAS
CYLINDER

13

DAMODARARAO GUDAVALLI

D
/]
,

D.NO.2-7, JP GUDEM,
RIMMANAPUDI,
PAMARRU, KRISHNA
DISTRICT,

ANDHRA PRADESH-
521157.

INDEPENDENT

LAPTOP

14

P. BALASOWRAMMA

D.NO.1-687, SARADA
NAGAR,
MACHILIPATNAM.

INDEPENDENT

BASKET
CONTAINING
FRUITS

15

VALLABHANENI NAGA
PAVAN KUMAR (NANI)

D.NO.11-77, OLD
BAZAR, RING
CENTER, VTPS POST,
IBRAHIMPATNAM,
KONDAPALLY
MUNICIPALITY, NTR
DISTRICT - 521456.

INDEPENDENT

BUCKET

Place: Machilipatnam
Date: 29.04.2024.

Returning Officer
11-Machilipatnam Parliamentary Constituency
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FORM 7A
[See rule 10(1)]

LIST OF CONTESTING CANDIDATES
Election to the House of the People from 12 — Vijayawada Parliamentary Constituency

Sl.No. Name of Candidate Address of candidate Party Affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
KESINENI SIVANATH
(CHINNTI) 54-20/2, FR 3A/S1, CTO
Colony, Subbarao Colony,
. Revenue Ward -2, .
1. @ Gurunanak Colony, Telugu Desam Bicycle
Vijayawada, Andhra
\ R Pradesh-520008
KESINENI SRINIVAS (NANI)
48-16-11/3B, Mahanaadu Yuvajana Sramika
2. Road, Autonagar, Rythu Congress Ceiling Fan
4 } Vijayawada, 520007 Party
BHARGAYV VALLURU
D.No. 40-5-6, Valluru
3 Poornachandra Rao Road, Indian National Hand
' Labbipeta, Vijayawada, Congress
Andhra Pradesh, 520010
Meka Venkateswara Rao .
H.No. 3-70, Kunchanapalli,
— ‘ Borravaripalem, Bahuian Samai
4. Nizampatnam Mandal, IJDart ! Elephant
A Bapatla District, Andhra y
\ Pradesh- 522262
(i) Candidates of registered political parties (other than recoginsed National and State Political Parties)
KRISHNA KISHORE
YANAMANDRA
H.No. 3-8, SSS Colony,
5 @ Mylavaram, NTR District- Navataram Party Glass Tumbler
A 5212225
N
Gl
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GUJJULA LALITHA

43-106/1-96/2B, Indira Naik
Nagar, Ajith Singh Nagar,
Vijayawada - 520015

Socialist Unity
Centre of India
(COMMUNIST)

Bat

CHAGANTIPATI
GANGADHAR GANDHI

e

D.No.2-20, Chagantipati

vari Street, Ramvarappadu,

Vijayawada Rural, NTR
District

Pyramid Party of
India

Television

CHINTHALACHERUVU
HEMALATHA

w7

Door No0.35-1-2,
Opp.Gospel Hall,
Giripuram, Labbipet,
Vijayawada, NTR District,
Andhra Pradesh

Jai Maha Bharath
Party

Flute

N. DASARADHA RAMI
REDDY

éh

Flat No.207, SR Builders,
Lakeview Colony,
Nizampet, Hyderabad,
Medchal (Dist), Telangana
State - 500090

All India Jaihind
Party

Gas Cylinder

10

Datla Lurthu Meri

o

D.No. 32-34/3-9, Somaiah
Street, Machavaram,
Viajyawada, NTR District,
Andhra Pradesh - 520004

Jaibhim Rao
Bharat Party

Coat

11

DEVARASETTY
RAVEENDRA BABU

=

D.No 13-339, Ward No 20,
Main Road, Rajupeta,
Tiruvuru, NTR District

Andhra Rastra
Praja Samithi

Mixee
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PERAM SIVA NAGESWARA
RAO )
Door No.5-47, Narayana Republican Party Basket
12 Nagar, Mylavaram, NTR of India Containing
. District - 521230 (ATHAWALE) Fruits
BARRE SREENIVASARAO
(JAI BHEEM SRINIVAS) D.No.1-3/8-13, Eeta vari
Street, Near Ram Mandhir, Telugu
13 Vidhyadharapuram, Rajadhikara Rubber Stamp
Vijayawada, NTR District, Samithi Party
A.P. - 520012
SYED KHAMURUNNISA
D.No.3-71, Urdu School
Street, Pedavadlapudi,
14 Villlage, Mangalagiri Col:a::airsaggr Bucket
-/ Mandal, Guntur District, g ty
ﬁlﬁ*‘ﬂ A Andhra Pradesh - 522302
(iii) Other Candidates
ANIL KUMAR MADDINENI
Door No.57-6-9, Old Post
Office road, Patamata,
15 Vijayawada, Andhra Independent Chappals
Pradesh - 520010
Devarapalli Mallikarjuna Rao
(Mahesh)
- 1-121, Munipeda (PO),
16 Kurthivennu mandal, Independent Diamond
: | Krishna Dt, Pin-521324
Venkata Ashok Pappuri
— Block N0.176, T.F.-6,
\ JNNURM Colony,
17 | Gollapudi Village, Independent Air Conditioner

Place : Vijayawada

Date:

29-04-2024

Returning Officer

12 — Vijayawada Parliamentary Constituency
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FORM 7-A

[See Rule 10(1) of the Conduct of Election Rules, 1961]
LIST OF CONTESTING CANDIDATES
Election to the House of the People from 13-Guntur Parliamentary Constituency

Sl. Name of Candidate Address of candidates Party affiliation Symbol
No. allotted
1 2 3 4 5

(i) CANDIDATES OF RECOGNISED NATIONAL AND STATE POLITICAL PARTIES.
KILARI VENKATA ROSAIAH
3-4-16, BHAVA YUVAJANA
NAGAR PETA, SRAMIKA
1 PONNUR, GUNTUR, RYTHU CEILING FAN
ANDHRA PRADESH- CONGRESS
522 124 PARTY
PDIEQM(I:\;I-!?SI\,L?\IF\I)A SEKHAR H.NO.5-1/2, NEAR
KALYANAMANDAPAM,
BURRIPALEM VILLAGE,
TENALI MANDAL,
GUNTUR DISTRICT,
2 ) ANDHA PRADESH PN | TELUGUDESAM | BICYCLE
V CODE - 522301
TENALIPRAKASH
™ D.NO 6-18-7, 14TH MILE,
‘ LEMALLE VILLAGE
| BAHUJAN
3 ELEPHANT
AMARAVATHI SAMAJ PARTY
\ MANDAL, PALNADU
DISTRICT
(i) CANDIDATES OF REGISTERED POLITICAL PARTIES (OTHER THAN RECOGNISED
NATIONAL AND STATE POLITICAL PARTIES).
AMBATICHALAMAIAH
1-128 BRAHMANA
STREET,
DACHEPALLI(P.O),
DACHEPALLI(MANDAL), | PYRAMID
4 PALNADU DISTRICT- |PARTY OF TELEVISION
INDIA

522414, ANDHRA
PRADESH
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AMARTHALURI
VENKATESWARA RAO.
‘ 86-3-674, 18TH LINE, MARXIST
\ #_f" [ | YATHIRAJA NAGAR, COMMUNIST
5 % GUNTUR WEST, PARTY OF COMPUTER
GUNTUR INDIA(UNITED)
, ANDHRA PRADESH-4
EMANI. CHANDRASEKHAR
RAO.
DOOR NO.27-7-10,
o KANNAVARITHOTA NAVODAYAM
6 =3 3RD LANE, GUNTUR- PARTY BAT
N 522004, GUNTUR
DISTRICT, ANDHRA
PRADESH
27-85/1, 4TH LANE JANA
7 COBALDPET, SAHAYAKA PETROL
GUNTUR SAKTHI PUMP
CHALLAPALLI RATAN
RAJU
5-145, MOPARRU VIDUTHALA
VILLAGE, CHIRUTHAIGAL
8 AMARTHALURU, KATCHI POT
BAPATLA 522312
D.NO 16-8-55, COMMUNIST  |EARS OF CORN
9 ' SOMAVARI STREET, | pARTY OF INDIA | AND SICKLE

GUNTUR, A.P- 522001
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PATHAN KHAJA (BASHA)
D.NO 7-43, THULLUR TELUGU
10 (P&M), GUNTUR RAJADHIKARA RUBBER
DISTRICT, A.P. SAMITIPARTY STAMP
522237
BURAGA RATNAM
302, KONDA HEIGHTS,
6/12- BRODIPET, LOKTANTRIK
11 GUNTUR, JANATADAL WHISTLE
ANDHRA
‘\ PRADESH- 522002
BOMMASANI MUTYALA
RAO
S 7-11-14,
, GANGANAMMAPET, ALL
12 L&Q, GOPALAREDDY | peopi s co
Ve ) PARTY
& TOWN, GUNTUR
: DISTRICT, AP
MOHAMMAD KHAJA D NO: 26-34-22/3,
MOINUDDIN CHISTI PASHA 92 LANEAT.
AGRAHARAM GUNTUR
P.O, GUNTUR
COLLECTORATE, ANDHRA
13 GUNTURDISTRICT PRADESH GAS
ANDHRA PRADESH RASHTRA CYLINDER
PIN CODE:522004 SAMITI
DR.RAYAPUDI RAJESH VIJAY
KUMAR
D.NO.4-93A, NEAR ICE
FACTORY, INDIAN
‘ NALLAPADU, L ABOUR
14 | e GUNTUR 522005 PARTY BREAD
“rtu "y (AMBEDKAR
B of PHULE)
!
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(MANDAL), GUNTUR
(DISTRICT), ANDHRA
PRADESH, PIN.522302

VISHNU REDDY
LANKIREDDY
FLAT K10, TOWER-B,
| RBD STILLWATERS, BENGALURU
15 | SILVER COUNTY NAVANIRMANA SPANNER
i ROAD, PARTY
’ s HARALUR,
BENGALURU- 560102
SIKHAKOLLI HEMA GOWRI
SHANKAR 26-224/1, 26-158 TO 26-
355,
| CHILAKALURIPET
- (MANDAL), IATIVA
16 | - | PALNADU (DIST), JANA SENA PEN STAND
ANDHRA PRADESH PARTY
522616
SIVA REDDY. ENDREDDY. D.NO 1-121,
REPUDI
VILLAGE,
PHIRANGIPURAM
MANDAL, NAVATARAM
17 GUNTUR PARTY HOUR
DISTRICT, GLASS
- ANDHRA
PRADESH-522529
SAMUDRALA CHINNA
KOTAIAH
TOKAVARIPALEM, JAIBHIM RAO
18 GUNTURRURAL, BHARAT COAT
GUNTUR DARTY
SYED. SAIDA
D.NO:3-71 URDU
SCHOOL STREET,
PEDAVADLAPUDI
(VILLAGE), NAVARANG
19 MANGALAGIRI CONGRESS BUCKET
PARTY
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HARI VENKATA SATISH
KURNALA B
’ a‘g‘ | FLAT NO 205, JAI BHARAT
20 { -~ 1 DOCTORS PLAZA, NATIONAL BATTERY
‘ o7 | GUNTUR-522001 PARTY TORCH
(ili) OTHER CANDIDATES.
ASHOK ANAND GALI
DR.NO.7-6-748,
- SANJEEVIAH
21 - NAGAR 4TH LINE, INDEPENDENT BATSMAN
=7 GUNTUR, ANDHRA
PRADESH- 522002
KANNEBOY INA VAMSIKRISHNA
YADAV
11-101/A, YADAVA
STREET,
22 PONNEKALLU(V), INDEPENDENT | GANNA
TADIKONDA (M), KISAN
GUNTUR (D), A.P-
522018
GAYATRI AUDHIPUDI H.NO 12-1-480
ROAD NO 5/E,
INDIRAPRASTHA
COLONY,
BANDLAGUDA, DEN NIB
23 wi NAGOLE, INDEPENDENT ENN
- HYDERABAD- SEVEN
QM ‘J 500068, TELANGANA
L RAYS
PILLI BABU RAO 5.NO 5.60.2/95
DEVA PURAM 1ST
LANE, GUNTUR-
522002, GUNTUR
DISTRICT,
24 ANDHRA INDEPENDENT | ROAD
ROLLER

PRADESH
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25

MADAVARAPU NAGARAJU

[
|
|
I
|
|
|

THUMULURU
(V&P), KOLLIPARA
(M), TENALI
DIVISION, GUNTUR
DISTRICT.

INDEPENDENT

RING

26

VANKAYALAPATI
VENKATASIVA
RAMANJANEYULU

H. NO.32-15-97, SRI
RAVAMMA STREET,
NEAR RAAVI
CHETTU CENTER,
MOGALRAJ
PURAM,
VIJAYAWADA
(URBAN),
VENKATESWARA
PURAM, NTR DIST,
ANDHRA PRADESH,
PIN- 520010

INDEPENDENT

CAMERA

27

SIVAPARVATHI.

D.NO. 8-10-135, 1ST
LINE, MOTHILAL
NAGAR, NEHRU
NAGAR, GUNTUR-
522001

INDEPENDENT

MIKE
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SRIKRISHNA AKKISETTI
12-455/17
CHRISTIANPET
28 V] TADEPALLI INDEPENDENT ROBOT
- (MANDAL),GUNTUR
- DISTRICT,ANDHRA
' PRADESH
SHAIK ASLAM AKTHER
("" =} D .NO :13-5-53, 4TH
29 /) LINE GUNTUR INDEPENDENT DIAMOND
R VARI
| THOTA,GUNTUR 1
t /
SHAIK. KHAJAVALI
D.NO 49-2-76
30 KOTHAPET, INDEPENDENT APPLE
GUNTUR

Place: Guntur
Date: 01.05.2024

13-Guntur Parl

Returning Officer
iamentary Constituency
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Form 7A
[See Rule 10(1)]
LIST OF CONTESTING CANDIDATES
Election to the House of People from the 14-Narasaraopet Parliamentary Constituency
SI No.| Name of Candidate Address of Candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of Recognized National and State Political Parties
ANIL KUMAR
POLUBOINA
DOOR NO:26-1-1591, B-BLOCK, ISCON
' ' YUVAJANA
1 CITY, ISCON TEMPLE, NELLORE- SRAMIKA RYTHU | CEILING FAN
524003 SPSR NELLORE DISTRICT, CONGRESS PARTY
ANDHRA PRADESH
ORSU PREMA RAJU
D.NO. 7-143/3, ANANDPET,
2 RENTACHINATALA, PALNADU BAH%JAA‘FL\]T?(AMAJ ELEPHANT
DISTRICT.
GARNEPUDI
ALEXANDER
SUDHAKAR
DOOR NO. 12-4-45, PRAKASH NAGAR,
3 NARASARAOPET, PALNADU INDI(':A‘CI)\INI\(;:ARESC,)SNAL HAND
DISTRICT-522601
N
LAVU SRI KRISHNA
DEVARAYALU
DOOR NO. 15-19, BRUNDAVAN
4 GARDENS, GUNTUR-522006, ANDHRA | TELUGU DESAM BICYCLE

PRADESH

(ii) Candidates of Registered Political Parties(other than recognised National and State Political Parties)
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KUCHIPUDI JOHN
BABU

DOOR NO. 1-1-92, AMDEDKAR NAGAR,

JAIBHIM RAO

{ SATTENAPALLI TOWN, PALNADU COAT
Qf DISTRICT - 522403 BHARAT PARTY
6 KOTA
POTHURAJU
DOOR NO: 5-68, CHAVITIPALEM,
SANTHAMAGULURURU (M.D), PYRAMID PARTY
PRAKASAM DISTRICT, OF INDIA TELEVISION
ANDHRA PRADESH, 523302
7 GARLAPATI
SUBHASH PREM
DOOR NO: 6-7-20, CHRISTIANPET, 8TH ggg&t?;:.%’iﬁ?i ELECTRIC
WARD, SATTENAPALLI POLE
(RSP)
8 | DOCTOR GODA
RAMESH KUMAR
H.NO: 1-35, AMBEDKAR NAGAR,
NALLAGARLAPADU (VILLAGE), JATIYA JANASENA PEN STAND

MACHAVARAM (POST), ROMPICHERLA
(MANDAL), PALNADU (DT).

PARTY
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9 THOKALA
NAGARAJU
FLAT NO. 503, KANNA TOWERS, ALL INDIA LioN
N NALLAPADU, GUNTUR-522005 FORWARD BLOC
10 PAPPULA
SAMBASIVA RAO
‘ ! !!5! DOOR NO. 26-42-259, BAJARANGA
s 9/ NAGAR, 3RD LINE, GUNTUR, Co&'@%’g;ﬁ;’i%w BUCKET
- ANDHRA PRADESH - 522004
%
11 | PASUPULETI.
PICHAIAH
DOOR NO. 5-31, CHEPALAGADDA
DACHEPALLE VILLAGE & MANDAL ﬁgﬂﬁpﬁ'ﬁg}’? GAS STOVE
PALNADU DISTRICT - 522414
12
P : HOUSE NO. 14-2-616/6, KALAKARULA
= COLONY, WARD 8, MACHERLA TOWN, f/ARAUTT':"GLCAHIiT\';A GAS
‘ MACHERLA POST, MACHERLA MANDAL CYLINDER

PALNADU DISTRICT, ANDHRA PRADESH.

VEDIKA PARTY

(iii) Other Candidates
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13 | ABDUL RAJAK
SHAIK

DOOR NO:8-6-15/B, VARAVAKATTA,

NARASARAOPET. INDEPENDENT NAGRIK

14 YAMPATI
VEERANJANEYA
REDDY

DOOR NO.15-6-275, THAMMA RANGA
REDDY NAGAR, 1ST LINE, OLD GUNTUR,| INDEPENDENT WHISTLE
GUNTUR-522001, ANDHRA PRADESH

15 SUBBARAO
CHALLA

H.NO: 12-01-130/C, SHALEEM NAGAR,
NARASARAOPET, 522601, PALNADU INDEPENDENT CcoT
DISTRICT, ANDHRA PRADESH

Place: NARASARAOPET
Date: 29.04.2024

Returning Officer,

14- Narasaraopet Parliamentary constituency
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[SEE RULE 10(1)]
LIST OF CONTESTING CANDIDATES
ELECTION TO THE HOUSE OF THE PEOPLE FROM 15-BAPATLA (SC) PARLIAMENTARY
CONSTITUENCY
SYMBOL
S.NO/NAME OF ADDRESS OF CANDIDATE | PARTY AFFILIATION| 2/ "
CANDIDATE
1 2 4 5 6
i) CANDIDATES OF RECOGNISED NATIONAL AND STATE POLITICAL PARTIES
KRISHNA
PRASAD DOOR. NO. WB7-169, PLOT NO.
TENNET] 67, THIRD LANE,
VIVEKANANDA COLONY,
1 LAPATLA DISTRICT TELUGU DESAM BICYCLE
ANDHRA PRADESH -522101
DOKKA
JAGAN DOOR. NO. 2-43-6, VITAL
MOHANA NAGAR, CHIRALA, BAPATLA
2 RAO DISTRICT, BAHUJAN SAMAJ ELEPHANT
ANDHRA PRADESH - 523157 | PARTY
NANDIGAM
SURESH BABU
DOOR.NO. 2-6/B,
UDDANDURAYUNIPALEM YUVAJANA
3 VILLAGE, THULLURU SRAMIKA RYTHU CEILING FAN
MANDAL, GUNTUR CONGRESS PARTY
DISTRICT,
ANDHRA PRADESH -522503
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J. D. SEELAM

H.NO. 4-45, PUSULURU
VILLAGE,
PEDANANDIPADU
MANDAL, GUNTUR
DISTRICT,
ANDHRA PRADESH

INDIAN
NATIONAL
CONGRESS

HAND

(ii) Candidates of registered Political parties (other than recognised National and State Political Parties)

KATTAPOGU.
VIUAY KUMAR

1-95-1, MIXTURE COLONY,
NEKKALLU, THULLUR
MANDAL, GUNTUR
DISTRICT,
ANDHRA PRADESH, 522236

PYRAMID PARTY
OF INDIA

TELEVISION

CHINNAM
MURALIDHAR

DOOR NO. 16-6-46/C,
CHRISTIANPET, OLD
GUNTUR, GUNTUR - 522001,
GUNTUR DISTRICT,
ANDHRA PRADESH

ALL PEOPLES
PARTY

coT

NALAMALA
TIRUPATI RAO

H.NO. 15-96,A, RAM NAGAR,
MARTUR MANDAL,
BAPATLA DISTRICT,

ANDHRA PRADESH, PIN
CODE - 523301

NAVATARAM
PARTY

GLASS
TUMBLER
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PARRE. KOTAIAH

D.NO. 5-4/2, GOLLAPALEM,

PEDAPALLE POST,
NAGARAM MANDAL,
BAPATLA DISTRICT,

ANDHRA PRADESH, PIN
CODE - 522329

DEVARAKONDAVARIPALEM,

JAIBHIM RAO
BHARAT PARTY

COAT

PALADUG
VIJENDRA RAO
(BAHUJAN)

DOOR.NO. 56-1-6/107/11,
BALAJI NAGAR, NEAR
BATTULAVARIKUNTA,
AGRAHARAM ROAD,
ONGOLE TOWN, PRAKASAM
(DISTRICT)

LIBERATION
CONGRESS PARTY

WELL

MERUGUPALA
SADASIVA RAO

10

H.NO. 3-86, MUTHUPALLI
VILLAGE, NIZAMPATNAM
MANDAL, BAPATLA
DISTRICT, ANDHRA
PRADESH

INDIA PRAJA
BANDHU PARTY

TRUMPET

(iii) Other candidates

KATTA ANAND
BABU

11

7-17, VADDE SANGHAM,

KOTHAPETA, VETAPALEM

MANDAL, BAPATLA
DISTRICT - 523157

INDEPENDENT

AIR
CONDITIONER
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KATTA
HEMANAND H.NO. 23-6-7, THOMAS PET,
CHIRALA MANDAL, INDEPENDENT DIAMOND
12 BAPATLA DISTRICT,
ANDHRA PRADESH - 523155
A |
KONDRU
KIRAN
KUMAR D.NO. 5-9-1/2,
13 JAYANTHIPETA, PERALA, INDEPENDENT GANNA KISAN
CHIRALA MUNICIPALITY -
523 157
GADDE.VIJAYA
LAKSHMI
ALAPADU VILLAGE,
14 TSUNDURU MANDAL, INDEPENDENT BUCKET
BAPATLA DISTRICT
BUSSA.NAGARAJU
DOOR NO. 2-198,
15 AMBEDKAR NAGAR, INDEPENDENT ALMIRAH
VEMURU POST & MANDAL,
- BAPATLA DISTRICT,
v | ANDHRA PRADESH-522261

PLACE : BAPATLA
DATE :29.04.2024

RETURNING OFFICER,
15 - BAPATLA (SC) PARLIAMENTARY CONSTITUENCY
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FORM 7-A
[See Rule 10(1)]

LIST OF CONTESTING CANDIDATES
Election to the House of the People from the 16 — Ongole Parliamentary Constituency

Sl

No.

Name of candidate

Address of candidate

Party affiliation

Symbol allotted

(1)

@)

©)

(4)

Q)

(i) Candidates of Recognised National and State Political Parties

EDA SRUEIIDDI-IID/-\\(KARA D.NO 4-176,
MANGALADRIPURAM ROAD,
YARAJARLA VILLAGE, ONGOLE
RURAL MANDAL - 523 272, INDIAN
1 PRAKASAM DISTRICT, ANDHRA NATIONAL HAND
PRADESH CONGRESS
Dr. CHEVIREDDY OLD D NO :1-4,
BHASKAR REDDY NEW D NO : 1-32
THUMMALAGUNTA(V) &
YUVAJANA
( POST), TIRUPATI RURAL (M), SRAMIKA CEILING FAN
: TIRUPATI DIST.
2 a’iﬁ'ﬁs PIN: 517 502 con it
i; ii ANDHRA PRADESH DARTY
H.NO - 1-399/128/1
DHARANIKOTA
LAKSHMI NARRYANA BHAGATH SINGH COLONY
ONGOLE -523 002
PRAKASAM DISTRICT
. ! : \m ANDHRA PRADESH BAHUJAN CLEPHANT
o SAMAJ PARTY
=
MAGUNTA D NO 24 - 34- 923, TELUGU BICYCLE
SREENIVASULU REDDY RAMANAGAR, DESAM
R 2nd LINE,
(’ ONGOLE- 523 001,
_,@) PRAKASAM DISTRICT,
4 o= ANDHRA PRADESH
=
(ii) Candidates of Registered Political parties (other than recognised National and State Political Parties)
ORSU VEENA D.NO 6-20
Q VADDERA BAZAAR,
el KESINENIPALLI VILLAGE JAI BHARAT BATTERY
5 = - TRIPURANTHAKAM MANDAL - TORCH
|\ iad NATIONAL PARTY

523 330
PRAKASAM DISTRICT
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KOMMU YOHANU

-

D.NO: 2-104/2,
VEMAVARAM VILLAGE,
MARRIPUDI MANDAL -523 111

LIBERATION

6 = PRAKASAM DISTRICT CONGRESS PARTY | WELL
t . ANDHRA PRADESH
K PAVAN KALYAN | o o
MANIYARPALLY,
KOHIR, JATIVA
7 PO: MANIPALLY JANASENA PARTY | PENSTAND
SANGAREDDY - 502210
TELANGANA
PASAM
VENKATESWARLU
YADAV D.NO 8-63
NANDHANAVANAM VILLAGE
HANUMANTHUNIPADU SAMAJWADI BICYCLE PUMP
8 MANDAL
PARTY
PRAKASAM DISTRICT-523 228
ANDHRA PRADESH
SURYATEJA KOTA
D.NO 4-93,
BC COLONY
VALETIVARIPALEM TELEVISION
9 KANDUKUR -523 116 E i PARTY
SPSR NELLORE DISTRICT
ANDHRA PRADESH
(iii) Other Candidates
AKUMALLA
MALLIKARJUNA
REDDY B.CHERLOPALLI, BADVEEDU
VILLAGE
£ PEDDARVEEDU MANDAL - 523 ggg,aNUT
10 o o 320 INDEPENDENT
A PRAKASAM DISTRICT
%7 ANDHRA PRADESH
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11

KARATAPU RAJU

,gﬁ-'
4 \

H.NO. 11/302,

B.C.COLONY,

TANGUTURU (V) &(M) -523 274
PRAKASAM DISTRICT
ANDHRA PRADESH

INDEPENDENT

PRESSURE
COOKER

12

KOTA VAMSI KRISHNA

13

D.NO. 4-75,

OMMEVARAM VILLAGE,

N.G PADU MANDAL
PRAKASAM DISTRICT -523 186
ANDHRA PRADESH

INDEPENDENT

BUCKET

JAGADEESH
RAYAPATI

D NO 35-3-69(36K),

SANJAY GANDHI COLONY
SARMA COLLEGE BACK SIDE
ONGOLE TOWN - 523 001
PRAKASAM DISRICT
ANDHRA PRADESH

INDEPENDENT

BAT

14

DEVIREDDY
BALANJANEYULU

D.NO: 6-376-16,

SRIRAM COLONY, KURNOOL
ROAD,

ONGOLE- 523 001,
PRAKASAM DISTRICT
ANDHRA PRADESH

INDEPENDENT

JACK FRUIT

15

D.NO 5-65,

OBULA SETTY VARI VEEDHI,
PODILI (V) & (M)PRAKASAM
DISTRICT -523 240

ANDHRA PRADESH

INDEPENDENT

GLASS
TUMBLER

16

BUCHI EDUKONDALU

1";“ )

)

D NO 2-25/1,

PANNURU VILLAGE
SIVARAYUNIPETA POST ,
MARRIPUDI MANDAL
PRAKASAM DISTRICT
ANDHRA PRADESH -523 253

INDEPENDENT

LAPTOP

17

BODDU
KRANTHI KUMAR

D NO: 5-123

PONDURU VILLAGE
TANGUTUR MANDAL -523273
PRAKASAM DISTRICT
ANDHRA PRADESH

INDEPENDENT

FLUTE

18

BONTHA RANGA
REDDY

D.NO: 1-32

KONGALAVIDU VILLAGE- 523
357,

GIDDALUR MANDAL
PRAKASAM DISTRICT
ANDHRA PRADESH

INDEPENDENT

RING
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U. MADHU BABU
UPPUGUNDURU VILLAGE,
N.G PADU MANDAL
19 ; PRAKASAM DISTRICT -523 186 | 'NDEPENDENT CUBE
= ANDHRA PRADESH
- \'A‘ .
MOHAN GOUD J.V. D.NO. 2-22-1/173 -205
VISWANADH ARCADE
("* \ BHAGYA NAGAR COLONY
20 J:' KUKATPALLY -500072 INDEPENDENT POT
HYDERABAD
‘V‘ TELANGANA
SN, gy
YARRA
DASARADHARAMAIAH D.NO. 2-84,
@ CHEKURUPADU VILLAGE,
N.G PADU MANDAL
21 PRAKASAM DISTRICT -523 262 | NDEPENDENT CHAIN
ANDHRA PRADESH
VESHAPOGU
GURAVABABU D.NO 1-32,
g YADAVALLI VILLAGE,
g PEDADORNALA MANDAL,
22 E:; PRAKASAM DISTRICT, INDEPENDENT WHISTLE
N ANDHRA PRADESH-523331
SINGAMNENI
SREEKANTH
D NO: 42 -108-401
KOPPOLU VILLAGE -523 286
ONGOLE MUNICIPAL
23 CORPORATION INDEPENDENT GANNA KISAN
PRAKASAM DISTRICT
SESHUBABU D.NO. 6-2086,
GUDDANTI MAIN ROAD,
9 Z.P HIGH SCHOOL OPPOSITE,
- AMMANABROLU VILLAGE
24 iy NG PADU MANDAL 523 183 INDEPENDENT GAS STOVE
A PRAKASAM DISTRICT
ANDHRA PRADESH
HARI PRASAD
TUPAKULA D.NO 6-332,
MASID CENTRE,
AMMANABROLU VILLAGE
25 N.G.PADU MANDAL-523 183 INDEPENDENT BREAD
PRAKASAM DISTRICT
ANDHRA PRADESH

Place : Ongole
Date :

29.04.2024

Returning Officer

16-Ongole Parliamentary Constituency
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FORM 7-A
(See Rule 10(1))

List of Contesting Candidates
Elections to the House of the People from 17-Nandyal Parliamentary Constituency

Sl. No Name of Candidate Address of Candidate Party affliation Symbol Alloted
1 2 3 4 5
(i) Candidates of Recognised National and State Political Parties
A.Chinna Moulali
y ";'_NQ'77N'1356'16' Bahujan Samaj
adiraju Nagar, Party
! Kallur, Kurnool Elephant
Pocha Brahmananda Reddy
2-123, Uyyalawada
2 Village & Mandal, Yuvajana Ceiling Fan
Nandyal Dist - 518155 |Sramika Rythu
Congress Party
Dr. Byreddy Shabari
D.No. 1-54-2,
| Patha Muchumarri Telugu Desam
3 @ Village, Pagidyala Bicycle
, Mandal, Nandyal
\ 3 District, AP, PIN- 518411
J. Lakshmi Narasimha H.N0.87/SD-E-55,
Yadav Vasavi Nagar, Revenue
Ward No.87, Kallur . .
' ' Indian National
4 @ Kurnool, AP-518002 | Hand
ongress
(i) Candidates of Registered Political parties (other than recognised National and State Political Parties)
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Uppu Subbarayudu

@

D.No.1-2-46,
Palasagaram road,
Allagadda (Towm &
Mandal), Nandyal
District, AP-518543

Jaathia Chethi
Vruthula Ikya
Vedika party

Gas Cylinder

Kuluru Ramakrishna Reddy

9

H.No.2-65, Alluru Village,
Uyyalawada Mandal,
Nandyal District.

Neethi Nijayithi
Party

Coconut Farm

Gajula Shalimiya

\

13-153/1,
College Road,
Nandikotkur,

Nandyal District,
AP

Anna YSR
Congress

Whistle

Gogula Sugunamma

D.No0.6-32-8,
Main Road,
Bandlapalli Village,
Kolimigundla
Mandal,

Nandyal District
PIN-518123

Jai Mahabharath
Party

Flute

Chandini Reddy Vakati

H.No.6,
Kondagunta Village,
Guduru Mandal,
Nellore

Liberation Congress
Party

Ring

10

Pandu Ranga Yadav.
Siddapu

H.No.2-114, 2nd
street, Pasupula
Village,
Banaganapalle
Mandal, Nandyal
District

Samajwadi party

Bicycle Pump
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Bhuma Veera Bhadra
Reddy H.No.2-39 0.C.Colony,
W.Kothapalle Village,
1 e Dornipadu Mandal, Navarang Congress Bucket
=1 Nandyal District. Party
Yelampalle Govardhan
Reddy
H.No.1-125,
Balapanuru Village, .
12 Panyam Mandal, All India Forward Lion
Nandyal District Bloc
Hafiz Ataullah Khan . )
H.No0.25/396/6A. Social Democratic
Saleem Party of India Sewing Machine
13 Nagar,
Nandyal
(iii) Other Candidates
E.Anil Kumar
H.No0.21-44-B4-4A,
Balakonda Hall, Near
14 Narmada Hospital, Indevendent Kettle
Nandyal Town & Mandal, P
Nandyal District.
Kunukuntla Ramudu
H.No.6-115/8, CCR
15 Colony, Owk Vllla.ge & Independent Apple
v Mandal, Nandyal District.
Kommusani Pedda
Kambagiri Swamy
H.No. 2-322, Cherlopalle
16 Village, OWk_Ma_lndaI, Independent Baby Walker
Nandyal District.
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17

Gaggera Venkata
Ramanaiah

7-125-2,
Palukuru Village,
Banaganapalli
(M), Nandyal
District, AP-
518501

Independent

T.V. Remote

18

P.Guruvaiah

29-178-59 S.B.I. Colony,
Nandyal Town, Kurnool
District, Andhra
Pradesh, Pincode No.
518501.

Independent

Electric Pole

19

Dumavath Swamy Naik

H.No.6-66/B, Abandam
Thanda Village, Nandyal
Mandal, Nandyal
District.

Independent

Battery Torch

20

Nageswara Rao

D. No. 10-384, Subbarao

Peta, Nandikotkur town and
Mandal Nandyal District
Andhra Pradesh, PIN -
518401.

Independent

Air Conditioner

21

I.V. Pakkir Reddy

H.No0.3-548,
Ramapuram
Village, Owk
Mandal, Nandyal
District, AP-
518122

Independent

Almirah

22

Balija Shiva Kumar

H.No.5-78.
Yerukalacheruvu
(V), Krishnagiri(M),
Kurnool(D)

Independent

Balloon
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23

Bushaku Maheswara Reddy

H.No.1-19, Meerjapuram
Village, Kolimigundla
Mandal, Nandyal
District.

Independent

Ship

24

Bellamkonda Sreenivasulu

- iﬂ

H.NO.78/8, E-2
New Krishna Nagar, Near
Kotla
Railway station,
Kurnool-518002

Independent

Gift Pack

25

Brahmananda Reddy. K

9

1

H.No.1-72A
Pandurangapuram Village,
Nandyal Mandal, Nandyal

District

Independent

Bangles

26

V Madhusudhana Reddy

Flat No.102, VS
Apartment, Rangarajupeta,
Koilakuntla Town &
Mandal, Nandyal District

Independent

Tube Light

27

CH.P. Malleswarudu

=

H.No:28/820 D1,
NGOs
Colony,
Nandyal

Independent

Gramophone

28

U.P. Muni Reddy

H.No.3-26,
Gundlasingavaram
Village, Owk Mandal,
Nandyal District

Independent

Bat
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29

B.C.Ramanadha Areddy

H.No.10-88,
Near Old Bus Stand,
B.C.Gurreddy
Colony,
Banaganapalle ,
Nandyal District,
AP-518124

Independent

Basket Containing
Fruits

30

Vijaya Bhaskar. Reddypogu

H.No0.87-705-2,
Madhava Nagar,
Kurnool-518002

Independent

Computer

31

Village& Mandal, Nandyal

H.No.5/284-1, Near Old
Bus Stand, Bethamcherla

District.

Independent

Scissors

Place:Nandyal
Date:29.04.2024

FORM 7A
(See Rule 10(2))

Returning Officer,
17-Nandyal Parliamentary Constituency

LIST OF CONTESTING CANDIDATES
Election to the House of the People 18-Kurnool Parliamentary Constituency.

NSL.. Name of candidate Address of the candidate Party affiliation Symbol allotted
1 2 4 6
(i) Candidates of recognized National and State Political Parties
BASTIPATI NAGARAJU
(PANCHALINGALA)
| H.No.2-257,
1 Panchalingala (V), Kurnool (M), Telugu Desam Bicycle

Kurnool (Dist.), A.P.,
PIN Code:518004
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MANCHALA LAKSHMI
NARAYANA

H.No.2-41, Jalavadi Village,

Kurnool Town, Kurnool District
— 518002

Party

Peddakadabur Mandal, Kurnool | Bahujan Samaj Party Elephant
Dist., Andhra Pradesh.
B.Y. RAMAIAH
Flat No.503, Tejo Apartment,
Rajeswari Nagar, Sakunthala . .
Kala Mandir Backside, Nandyal Yuvaéag: ?gggng;? Rythu Ceiling Fan
Road, Kurnool, Kurnool g v
/ District, A.P.
P.G. RAMPULLAIAH YADAV
[LUCKY-2]
H.No0.41-104-B, Kotha Peta,
Kurnool City, Kurnool (Dist.), . .
Andhra Pradesh- Indian National Congress Hand
518 004
\
(ii) Candidates of registered political parties (other than recognized National and State political parties)
ABDUL SATTAR (A.S.R)
|
| 90-3-108-6A, Balaji Nagar, Anna YSR Congress Whistle
Kurnool — 518006, A.P. Party
AMRUTH KUMAR SALKAPURAM
LIG-11-12, APHB Colony,
B.Camp, Kallur Mandal, Liberation Congress Well




156 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(iii)]

JAHANGIR AHMED

H.No0.15/192, Khadakpura Social Democratic Part

7 Street, Kurnool, Kurnool (Dist.), : y Gas Cylinder

of India
A.P.
TARIGOPULA RAJABABU

H.No0.87/558-1-A, Srinagar
Colony, Near Shakunthala

8 Kalyana Mandapam, Kallur All Peoples Party Table
Mandal, Kurnool, Kurnool
District-518002

9 47/241, Budhawara Peta, Socialist Unity Centre of Bat
Kurnool — 518001 India (Communist)

VALMIKI ARJUNA

2-45, BC. Colony, Yellarthy(V),
Holagunda(M), Alur(TQ), Bharatha Chaitanya .

10 Kurnool(D), Yuvajana Party Ganna Kisan
PIN 518395

SUNKARA SREEDHAR
11 5K1u-rlni)¢;i18-12A' Vanijya Nagar, | 1. gharat National Party | Battery Torch

(iii) Other candidates
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URUKUNDU VADDE

H.No0.1/2411-5, Tirumala Nagar,

12 Yemmiganur, Kurnool Dist., Independent Laptop
A.P.-518360

DEVARAPOGU MADDILETY

H.No0.64/43L25P, Lal Bahaddur

13 Sastri Nagar, Kurnool Independent Diamond
PIN Code:518001

14 H'NO'.17'1904’ Prakash Nagar, Independent Road Roller
Adoni

PRAKASH REDDY RALAMPADU

81-145-2B, Venkateswara

15 Nagar, Kurnool — 518002, A.P. Independent Pot

T. BEECHUPALLY

H.No.1-75, Telugu Street, Near
Sunkulamma Temple, Bonkuru,

16 Jogulamba Gadwal District, Independent Spanner

/. Telangana State,
b Pin: 509 128
BOYA SURESH
g D.No.1/61, Yerukalacheruvu
17 T Village, Krishnagiri Mandal, Independent Flute
é Kurnool (Dist.)
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DR. REDDYPOGU PRAVEEN

KUMAR

7-144, S.C.Colony,
Gargeyapuram, Kurnool

18 District-518452, Independent Apple
Andhra Pradesh
19 H.N0.87-705-2, Madhava Independent Computer

Nagar, Kurnool-518002.

Place: KURNOOL Returning Officer,
Date:  29/04/2024 18-Kurnool Parliamentary Constituency
FORM 7A
[See Rule 10(1)]
LIST OF CONTESTING CANDIDATES
Election to the House of the People from 19-Anantapur Parliamentary Constituency
Iilo Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognized National and State Political Parties
Ambica G
Lakshminarayana #9-1-58-30, Panduranga
Valmiki Nagar, Hindupur Town Sri Telugu Desam Bicycle
1 ﬁ Satya Sai District
e
e
A
Banasi Narayanappa D.No0.2-109, Yenumula
Channampalli Village, Bahujan Samaj Elephant
p Kambadur Mandal, Party
2 - Ananthapur District

ﬂ
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Mallikarjuna Vajjala

18-1-311, Venugopal Nagar,

Indian National

Village, Kuderu Mandal,
Anantapur District

Janatha Party

Hand
3 ﬁ Anantapur-515005. Congress
Malagundla Sankar
Narayana 23/76, Sai Nagar, Yuvajana Sramika
Dharmavaram -515671 Sri Rythu Congress Ceiling Fan
4 Satya Sai District Party
(ii) Candidates of registered political parties (other than recognized National and State political parties)
U.C.Venkatasubbaiah
— D.No0.3/1142, Jayanagar colony, Jaathia  Chethi
. Pin-515411, Tadipatri town, Vruthula  lkya Gas Cylinder
» Ananthapuramu District Vedika Party
Kuruba Mallikarjuna.S.
D.No.2-221, Jayapuram L
yep All India Kisan

Air Conditioner

Durga Prasad D
Byatarayanaji

N ¥l

Durgesh Nivas, Opp: Vithoba
Temple, 68/XX, Tailor Street,
Cowl Bazaar, Bellary-583102

Challengers Party

Almirah
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Dr. Nallani Ramesh
Naidu 15-1223, Sanjeev Nagar, _
2nd Road, Tadipatri, Andhra Rastra Praja Glass Tumbler
8 Ananthapuramu District Samithi
B. Nagamuthyalu Socialist Unity
S D.N0.6-834, Azad Nagar, Centre of India Bat
‘ (Communist) a
9 1= = Ananthapuramu
rc@!
Ramavth Chinna D.No.6-38. Raketla Thand
; .N0.6-38, Raketla Thanda _
Ramappa Naik . Jaibhim Rao Bharat
(Village) Uravakonda Part
10 (Mandal), Ananthapuramu arty Coat
District
Srinivasa Raju.0 #11-462, Madakalavaripalle, harti h
Gopavam (M), Kadapa District Bhartiya Panchayat Apple
Party
11
Shaik.Nizam
D.No.28-2-550, Navodaya Samajwadi Party
Colony, Ananthapuramu City and Bicycle Pump
12 (e Dist.
M.Surendra H.No.6-60, Pulakunta Village, id ;
Ananthapur Mandal and District IIDy(;faml Party o Baby Walker
ndia
13 A/
.
e~ ‘(-'- )
- -
(iii) Other Candidates
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Kethireddy
Raghunathareddy

D.No.1-804, 4th Road,

Ananthapuramu City and Independent Balloon
14 District
P.Chowdeswari
D.N0.2/965-2, Jayanagar
Colony, Yellanuru Road, Independent Bucket
15 e Tadipatri-515411
ﬂ Ananthapur District
V.Murali Prasad
Reddy D.N0.13/896-5, Sai Nagar,
Tadipatri Ananthapuramu Independent Bangles
16 District PIN-515411
G.V.RamanaReddy
D.No.1-26, Karavulapalli (V),
Gorantla (M), Sri Sathya Sai Independent Basket Containing
17 District Fruits
B.Raghavendra Prasad
D.No.16/275-70,
Nandalapadu, PIN-515411, Independent Batsman
18 Tadpatri Town Ananthapuramu
1 District
Lokanath Gowd
Suragowini Door.N0.8/2036/14, Hindupur
Road, kalyanadurg - 515761, Independent Pen Nib with
19 ,‘(a q! Ananthapuramu District. Seven Rays
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20

Vadla Kesavaiah

D.No0.28-HIG-4, Behind
Pavan Gas, AP Housing
Board, Anantapur-515001

Independent

Tray

21

Sreerangarajula
Gopinath Royal

D.No.4-17, Chinnampalli
Village, Settur Mandal,
Ananthapuramu District

Independent

Diamond

Place: Ananthapuramu
Date: 29-04-2024

FORM-7A
(See Rule 10(1))

Returning Officer
19-Anantapur Parliamentary Constituency

LIST OF CONTESTING CANDIDATES
Election to the House of the People 2024- from 20- Hindupur Parliamentary Constituency

Town, Sri Sathya Sai
District, PIN: 515201

SI. No. Name of the Candidate Address of the Candidate Party Affiliation Symbol
Allotted
1 2 3 4 5
(i) Candidates of Recognised National and State Political Parties:
B.K.Parthasarathi
Door No 8-61, R.Maruvapalli Tel D Bicvel
1 Village, Roddam Mandal, Sri elugubesam ieycle
Sathya Sai District
Door N0.30-11-154,
2 Kollakunta, Hindupur Bahujan Samaj Party Elephant
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J.Shantha

Door No 27-08-2090, Teachers

Yuvajana Sramika

515201, Sri Sathya Sai District,
. A.P.

Congress

3 Colony, |.—||n.du;.3uram, Sri Sathya Rythu Congress Ceiling Fan
Sai District 515201
Party
B.A.Samad Shaheen
(- Door No.3-2-24-B,
4 Mukkadipeta, Hindupur, PIN: Indian National Hand

(ii) Candidates of Registered Political Parties (Other than Recognised National and State Political Parties)

Sri Sathya Sai District, A.P.
PIN: 515531

Ashok
o Door No.7-2-23, D.L..Road, Socialist Unity Centre
5 . B Hindupur, PIN: 515201, Sri . . Bat
/ L of India (Communist)
Sathya Sai District, A.P.
Anjinappa Gari
Sreenivasulu
Door No.24-2-93, Mothukapalli, Revolutionary Socialist
6 Hindupur PIN: 515201 Sri Sathya Spade & Stoker
S Party (RSP)
Sai District, A.P.
Door No.13-105-1, Main
Road, Bathinipalli H/o
7 Daburuvari Palli National Nava Kranthi | Plastering
Obuladevara Cheruvu Mandal Party Trowel

(iii) Other Candidates (Independent Candidates):
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Dasagani Palli
Kullayappa
{ : Door No.4-14,Chilla Kondaiah
8 g Palli Village,Tadimarri Mandal, Independent Sewing Machine
Ty Sri Sathya Sai District,515631

{

Prathap Reddy Gorla

D.No.4-87, Raavulacheruvu

9 Village, Dharmavaram Mandal, Independent Glass Tumbler

Sri Sathya Sai District, Andhra
Pradesh State

S.Raghunatha Reddy

Door No.5-85A, Nagepalli
10 Village, Lepakshi Mandal, Independent Balloon
PIN: 515201
Sri Sathya Sai District, A.P.

T. Sudhakar Reddy

Door No.4-79-2,
Kamireddypalli Village,
Dharmavaram

11 Independent Helmet
Mandal, Sri Sathya
Sai District, Andhra
S.N.Suresh
I"a'- -‘;‘"5;
@4 #1-228,
12 : KummaranagepalI!,GU(_jlbz_inda Independent Whistle
Mandalam, Erstwhile District of
Ananthapuram, Now Sri Sathya Sai
District,
H.D.Hanumanthe Gowd
D.No.2-4, Indiramma Colony,
13 y Haresamudram Village and . Independent Battery Torch
i Post, Madakasira Mandal, Sri
' Sathya Sai District, A.P
Date: 29.04.2024 Returning Officer

Place: Puttaparthi 20- Hindupur, Parliamentary Constituency
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Form 7A
(See Rule 10(1))

LIST OF CONTESTING CANDIDATES

Election to the House of the People from the 21- Kadapa Parliamentary Constituency

SI. No. Name of candidate Address of the candidate Party affiliation | Symbol Allotted
1 g 3 4 5
(i) Candidates of recognised National and State Political Parties
Y. S. AVINASH REDDY
Door No.3/9/76, Bhakarapuram, Yuvajana
1 Pulivendula, YSR Kadapa District| Sramika Rythu Ceiling Ean
- 516390 Congress Party 9
CHADIPIRALLA BHUPESH
SUBBARAMI REDDY
House No. 1-16, Devagudi
2 Village, Jammalamadugu Mandal, | Telugu Desam Bicycle
Kadapa District.
PANDITI. GURAPPA.
D.N0.3/533/A, Y.M.R. Colony, | Bahujan Samaj
3 - Elephant
‘ Proddatur. Par
- ty
— 7/
Y. S. SHARMILA REDDY
10/5-1, Mallelamm Palli,
4 Veeranaguttu Palli, Vempalli Indian National Hand

Mandal, YSR District,
A.P. -516329

Congress

(ii) Candidates of registered political parties (other than recognised National and State political parties)
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ANKIREDDY. SURESH KUMAR

REDDY.
D.No.3-42, Sydapuram Village, All India
5 Thonduru Mandal, Kadapa Forward BLOC Lion
District - 516390
.
KUNCHAM. VENKATA SUBBA
REDDY
7/73, P. Venkatapuram Village, Rayalaseema
6 ,,,,m ] Yerragung?slt\ﬁlii?dal, YSR Rashtra Samithi Diamond
W A '
. o
CHAN BASHA. S
7 H. No. N15-407, Kummara Anna YSR Whistle
Kunta, Kadapa-516001, A.P. |Congress Party
PALLE RAMESH
7/1706-2, Andhrakesari Road, Jaibhim Ra0
8 s Proddatur Town & Mandal, YSR Bharat Part Coat
=Y District - 516360. y
R
MALIKIREDDY. HANUMANTHA
REDDY
Plot No. 507, Roja Apartments,
9 Muddanur Road, Jammalamadugu | Jana Sahayaka Petrol Pum
Town & Mandal, Kadapa District Sakthi P
- 516434
D.No.1/720, Ashok Nagar, Jaathia Chethi
10 Chinnachowk, Kadapa, YSR Vruthula lkya | Gas Cylinder

District, A.P. - 516003

Vedika Party
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VENU GOPAL RACHINENI

Door No.7/48, Boddurachanna

; S Rashtriya Praja

Veedhi, Vempalli Village &

1 Mandal, Y.S.R. Kadapa District, éoer::%rlzsri Glass Tumbler
} 516329
3. A
(iii) Other candidates
KAKARLA SHANMUKHA REDDY
Flat No. 302, S S Residency
Apartment,Sunnapuvari Street,
12 YMR Colony, Proddatur Town Independent Green Chilli
and Mandal, YSR Kadapa P
District, Andhra Pradesh-516360
L. KHAJA HUSSAIN
D.No0.18-284-1, Opp: old TDP
13 Office Street, Beside Mayura Independent Bat
Hotel, Jammalamadugu -516434, P
Y.S.R. Kadapa District, A.P.
CHINNAPUREDDY GOPALA
KRISHNA REDDY
D.No0.12/138-11, Near
Venkateswara College, .
14 ' f-?' Porumamilla, YSR, Independent Ganna Kisan
.‘ Andhra Pradesh
A &

Place: Kadapa
Date: 29.04.2024.

RETURNING OFFICER

21-KADAPA PARLIAMENTARY CONSTITUENCY
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LIST OF CONTESTING CANDIDATES

FORM 7A
[Rule 10(1)]

Election to the House of the People from 22-Nellore Parliamentary Constituency

SI. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i)  Candidates of recognised National and State Political Parties.
KOPPULA RAJU
8-2-293/82/A/151,
Prashasan Nagar, . .
1 Road No.72, Indian National Hand
Jubilee Hills, Shaikpet, Congress
Hyderabad - 500033
PRABHAKAR REDDY Plot No.558,
VEMIREDDY Opp. Reliance Trends,
~ Magunta Layout,
Dargamitta .
2 Sub Post Office, Telugu Desam Bicycle
Nellore — 524 003,
Sri Potti Sriramulu Nellore
District
BHASKAR NASINA
D.No.14-1-24,
Gamallapalem, Bahujan Samaj
3 Gudur Town, Party Elephant
Tirupati District
VENUMBAKA VIJAYASAI
REDDY Door Nq.26-16-188, _
B Iscon City, Nellore, Yuvajana
Sri Potti Sriramulu Nellore Sramika "
4 District, Rythu Congress Ceiling Fan
Party

Andhra Pradesh - 524003

(i) Candidates of registered Political Parties (other than recognised National and State Political Parties)
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GAJULA SOMA SEKHAR

23-3-11/5, 2" Floor, Flat
202,

Vinayaka Towers, Kisan
Nagar, Stonehousepeta,
Nellore — 524002,

Sri Potti Sriramulu Nellore
District

Jai Bharat National
Party

Battery Torch

TALARI VENKATAIAH

D.No0.23-1250,
Akkanna Vari Street,
Rythu Bazar Opposite,
Fathekhan Peta,
Nellore — 524003,
Sri Potti Sriramulu Nellore

District

Jaibhim Rao
Bharat Party

Coat

Indupuru (V&P)
Allur Mandal,
Sri Potti Sriramulu Nellore
District

Bharatha
Chaitanya
Yuvajana Party

Ganna Kisan

PUNGANURU PRASANNA
GANAPATHI

H.No0.28-1739,
Ambedkar Colony,
Near Municipal
High School,
Venkateswarapuram,
Nellore — 524005
Sri Potti Sriramulu Nellore

District

Radical Party
of India
(Ambedkarist)

Scissors

MALLEPALLY RAGHU

@

Door No.7-35, Srinivas
Nagar Colony,
Ramachandrapuram,
Sangareddy District,
Telangana — 502 032

Navarang
Congress Party

Bucket

10

VIVEKA MANNEPALLI

Bombay Road,
Damaramadugu,
Buchireddypalem,
Sri Potti Sriramulu Nellore
District

Revolutionary
Socialist Party

Spade & Stoker
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11

SHAIK MAHABOOB
BASHA (MABU)

GVS Complex,
2" Floor,
Near Lassi Centre,
Gandhi Bomma,
Nellore — 524001

Republican Party
of India (A)

Sewing Machine

12

SHAIK MUZIBUR
RAHAMAN

1-1-140, Main Road,
Kovur,
Sri Potti Sriramulu Nellore
District

Pyramid Party of
India

Television

13

SHAIK SHAFI AHMED

D.No0.20-1512,
Meclance Road,
Citizen Schoal,
Kotamitta,
Nellore - 524001,
Sri Potti Sriramulu Nellore
District

All India Forward
Bloc

Lion

(iii) Other candidates

14 @

4

KOPPALA RAGHU

Somasila,
Ananthasagaram Mandal,
Sri Potti Sriramulu Nellore

District

Independent

Gas Cylinder

Place: Nellore
Date: 29.04.2024

Returning Officer

22-Nellore Parliamentary Constituency



[T 11—=ve 3(jii)]

HTLT &1 ST ST

171

Form - 7A
(See Rule 10(1))

LIST OF CONTESTING CANDIDATES
Election to the House of People for 23- Tirupati (SC) Parliamentary Constituency

Sl. Name of the Candidate Address of Candidate Party Affiliation Symbol Allotted
No.
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
GURUMOORTHY
MADDILA H.No.7-18,
MANNASAMUDRAM H.W.,
MANNASAMUDRA YUVAJANA
1 VILLAGE, YERPEDU SRAMIKA RYTHU |CEILING FAN
MANDAL, TIRUPATI CONGRESS
DISTRICT — 517619, PARTY
ANDHRA PRADESH.
Lo D.No.18-35-54-158,
2 vz RAMACHANDRA INDIAN HAND
& 4 NAGAR, TIRUPATI NATIONAL
: CONGRESS
PENUMURU. GURAPPA
D.No0.9-28, ANDHRA
3 BANK COLONY, BAHUJAN ELEPHANT
AVILALA, TIRUPATI, SAMAJ PARTY
TIRUPATI DISTRICT, A.P.
VARA PRASAD RAO
VELAGAPALLI
; 15-172, NEHRU NAGAR,
4 SOCIETY COLONY, BHARATIYA LOTUS
GUDUR- 524101, ANDHRA JANATA
PRADESH. PARTY

(if) Candidates of Registered Political parties (other than recognised National and State Political Parties)

M UMADEVI

D.No.1-84, PARAMALA
AAW, RAMACHANDRA
PURAM MANDAL,
TIRUPATI DISTRICT, A.P.

JANATA
CONGRESS

GANNA KISAN
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MANDAL, TIRUPATI
DISTRICT, ANDHRA
PRADESH

ANJAIAH.P
m Door No.23-2-198/1A, REPUBLICAN
6 M.R.PALLI, TIRUPATHI, PARTY OF SEWING MACHINE
TIRUPATHI DISTRICT, INDIA (A)
ANDHRA PRADESH-
517502
KARRA SIVA
KONATHANERI
(VILLAGE), PEDDA
7 KANNALI (POST), PYRAMID TELEVISION
THOTTAMBEDU PARTY OF
(MANDAL), TIRUPATI INDIA
(DIST.)
D.N0.23-8-112, ROYAL UNITED
8 NAGAR, R.C.ROAD, NEAR REPUBLICAN GAS CYLINDER
CANARA BANK, TIRUPATI, |5 ot oF
TIRUPATI DISTRICT, INDIA
ANDHRA PRADESH.
D.N0:17-427-2, ANNAI
NAGAR, RENIGUNTA POST
9 AND MANDAL. TIRUPATI INDIAN ALMIRAH
DISTRICT, ANDHRA BELIEVERS
PRADESH PARTY (IBP)
— 517520
3-64, VA NELLORE, AMBEDKAR
10 HARIJANAWADA, VA NATIONAL BALLOON
NELLORE, SATHYAVEDU-  |~o\GRESS
517588, TIRUPATI
DISTRICT.
A. MADHU
— 3-89/28, USHODAYA
1 -, COLONY, TIRUCHANUR, JAI TV REMOTE
’ TIRUPATI RURAL MANDAL, | \\NDUSTAN
: TIRUPATI DIST,, PARTY
A. VARAPRASAD
H.NO.3-71A, DHAS KALANY,
NEERPAKOTA,
12 BUCHINAIDUKANDRIGA JATIYA JANA SENA| PEN STAND
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VIJAY KUMAR G. Srkr

URBAN, TIRUPATI
DISTRICT, ANDHRA
PRADESH.

FLAT NO.505,
F- BLOCK, VAJRA
13 S| RESIDENCY, NEAR LIBERATION WELL
MANIPAL HOSPITAL, CONGRESS
TADEPALLI, GUNTUR PARTY
DISTRICT.
VELURU. THEJOVATHI
m 20-49-S20-3107,
14 = MARUTHI NAGAR, SAMAJWADI BYCYCLE PUMP
% H"’ KORLAGUNTA, PARTY
o TIRUPATHI-517501
SYAMDHAN KURAPATI
15 PRABHAGIRI PATNAM, AIHRA CHAPATI ROLLER
PODALAKUR (MD), NATIONAL
NELLORE PARTY
(iii) Other candidates
ALLAM.RAJA
m GOTTIKADU (V),
16 Q ‘ BALAYAPALLI (M), INDEPENDENT BENCH
TIRUPATI (D), AP-524131
KATTAMANCHI
. PRABHAKAR
21-11-343, ARUNODAYA
17 ' \ NAGAR, SATYA INDEPENDENT BAT
;: NARAYANA PURAM POST,
= JEEVAKONA, TIRUPATI
b A
K. JEEVARATHNAM
D.NO.4-5-1217/A, 19
18 a GIRIPURAM, TIRUPATI INDEPENDENT BINOCULARS
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DASARI. GOWTHAM
Q Door No.26-15-423, SNEHA
e NAGAR, VANAM THOPU,
- AK.NAGAR POST, INDEPENDENT BLACK BOARD
19 k/_ NELLORE, SPSR NELLORE
DISTRICT, ANDHRA
PRADESH
V.C. NAVEEN GUPTA
& 15-172, NEHRU NAGAR,
20 W SOCIETY COLONY, INDEPENDENT TABLE
\ / GUDUR- 524101, ANDHRA
PRADESH.
PRASAD PATIBANDLA
= H.NO.5-38, MOPARRU,
21 T GUNTUR, ANDHRA PRADESH | INDEPENDENT BRICKS
- 522312
JAGGARAJU PALLI
22 VILLAGE, SRIKALAHASTHI INDEPENDENT BATTERY TORCH
MANDAL, TIRUPATI
DISTRICT.
VIJAYA KUMAR.G
'25, 25-2-2123, B.V. NAGAR,
23 e NELLORE, SPSR NELLORE INDEPENDENT BRIEF CASE
E DISTRICT, ANDHRA
PRADESH
- 524004

Place: Tirupati
Date: 29.04.2024

Returning Officer

23-Tirupati (SC) Parliamentary Constituency
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FORM 7-A
(See Rule 10 (1))
LIST OF CONTESTING CANDIDATES
Election to the House of People from the 24-Rajampet Parliamentary Constituency

Sl. No Name of candidate Address of Candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognized National and State Political Parties
Abbavaram . Ugendra
Door No. 82/18,

Harijanawada, Eguva Bahujan Samaj

1 Abbavaram, Rayachoty Party Elephant

Mandal, Annamayya District.
Nallari Kiran Kumar Reddy
Door No. 3-4, Nagaripalli

Village, H/o Pathegada,

5 Kalikiri Mandal, Annamayya Bharatiya Janata Lotus

District, Party
Andhra Pradesh.
PIN-517234
P.V.Midhun Reddy
i Door No 1/97,
@ ‘ Yerrathivaripalle Village, Yuvajana Sramika
3 = Sodum Mandal and Post, Rythu Congress Ceiling Fan
‘:\H‘f . | Chittoor District, Andhra Party
s Pradesh
L
Shaik . Basheed
D.No. 8-2-293/82/A/435A,
Plot No. 374A, Sy. No. 102/1, Indian National
4 Jublee Hills, Road No. 10, Conaress Hand
Shaik Street, Hyderabad, g
Talangana-500033
(ii) Candidates of registered political parties (other than recognized National and State Political Parties)
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Sl. No Name of candidate Address of Candidate Party affiliation Symbol allotted
Akbar . M. Basha
Door No. C10-578,
5 Mochampeta, Kadapa city, Anna YSR Whistle
516001, YSR Kadapa Congress Party
District, Andhra Pradesh.
Door No. 8/1/239/1, Sri
‘ Ramanjaneya Nagar, .
6 | Gopavaram Mandal, YSR Ja! Bharath Battery Torch
\ Kadapa District, Andhra National Party
\ Pradesh
!
Mayana Mohammed
Salman Khan
Door No. 21/569-1, Palem Liberation Conaress
7 Papaiah Street, Kadapa- g Well
516001. Party
Mada Raja
. Jaathia
8 58-384-15-2, Thilak Nagar, | ~oiivrithula lkya | Gas Cylinder
Akkayapalli, Kadapa .
} ' ' Vedika Party
i

(iii) Other candidates

Asadi Venkatadri

S

Door No. 9-70, Nadimicherla
Post and Village, Kalakada
Mandal, Annamayya District,
Andhra Pradesh

Independent

Air Conditioner




[T 11—=ve 3(jii)]

HTLT &1 ST ST

177

SI. No

Name of candidate

Address of Candidate

Party affiliation

Symbol allotted

10

Kasturi Obaiah Naidu

Door No. 7/1,
Gandhamvaripalli Road,
Obanapalli Village and Post,
Railway Kodur Mandal,
Annamayya District

Independent

Apple

11

Doddapaneni Raja Naidu

Flat No. 108, Green Park
Apartment, Bypass Road,
Beside Nayara Petrol Pump,
Rajampet-516115,
Annamayya District, Andhra
Pradesh.

Independent

Almirah

12

Nagaraju Jetti

Door No. 1/24,
Rallacherupalli Village,
Peddaorampadu Post,
Obulavaripalli Mandal,
Annamayya District.

Independent

Baby Walker

13

Nageswar Raju Sangaraju

Door No. 4/52, Nagarajupalli
village, H/o Gopagudipalli,
Ramapuram Mandal- 516504,
Annamayya District

Independent

Balloon

14

Puli
Sreenivasulu

H.No. 9-45-2, Yaguva
Kuravanka Opp. To Urdu
School, Madanapalle Post and
Mandal, Annamayya District,
Andhra Pradesh

Independent

Chappals
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SI. No

Name of candidate

Address of Candidate

Party affiliation Symbol allotted

15

Poola Reddy Sekhar

Door No. 139/15,
S.T.Colony, Mittapalli,
Chinnathippasamudram,

Madanapalle Mandal,
Annamayya District, Andhra
Pradesh - 517325

Independent Bangles

16

Pradeep Penumadu

Door No. 6-470, R.S. Road,
Rajampet, Annamayya
District,

Andhra Pradesh.

Basket Containing

Independent Eruits

17

Marripati Sreenivasulu

Door No. 27/43-A,
Kondareddy Street, Bethal
Colony, Rayachoty town and
Mandal-516269, Annamayya
District,

Andhra Pradesh.

Independent Diamond

18

Subbanarasaiah
Choudvaram

Door No. 3-12, Bommavaram
Harijanawada, Harijanawada
Village, Obulavaripalli
Mandal, Annamayya District-
516110.

Independent Bat

Place: Rayachoty.
Date : 01.05.2024.

Returning Officer,
24-Rajampet Parliamentary Constituency
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FORM-7A
( See Rule 10(1))

LIST OF CONTESTING CANDIDATES
Election to the House of the People, 2024 - from the 25-Chittoor (SC) Parliamentary Constituency

SI.No Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of Recognized National and State Political Parties
FLAT NO.201,
THOGURU VIJAYA KUMAR [CHANDRAKANTHA
PARADISE APARTMENT, BAHUJAN
3RD CROSS WEST, SAMAJ ELEPHANT
L VIDHYANAGAR COLONY, PARTY
TIRUPATI-517502.
DAGGUMALLA PRASADA
RAO VILLA NO.207, POOJA FIRST
LEAF, ROAD NO.4,
JOURNALIST COLONY, TELUGU DESAM
n GACHIBOWLI, K.V.RANGA
2 e REDDY, TELANGANA- BICYCLE
\5’, 500032.
MOTUKUR JAGAPATHI
D.NO.2-16,
MALLAKUNTA INDIAN
VILLAGE, MALLAKUNTA NATIONAL
POST, THAVANAMPALLI CONGRESS HAND
3 MANDAL, CHITTOOR
- DISTRICT-517129.
REDDEPPA.N .
D.N0.31/90/16-3,
KOTHAINDLU, YUVAJANA
PUNGANUR MANDAL, SRAMIKA CEILING FAN
CHITTOOR DISTRICT, PIN- RYTHU
4 517 247, ANDHRA CONGRES
PRADESH. PARTY

(ii) Candidates of registered Political Parties ( other than recognized National and State Political Parties)
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P.JANAKI RAMA RAO
(BABU)

D.NO.20-5-238, SANJAY
GANDHI COLONY,
TIRUPATI, TIRUPATI
DISTRICT, ANDHRA
PRADESH.

NATIONAL
MAHA
SABHA
PARTY

HOCKEY AND
BALL

PALLIPATTU.ABHINAV
VISHNU

1-179, NEMMALAGUNTA
VILLAGE,
BRAHMANAPALLI POST,
VEDURUKUPPAM
MANDAL, CHITTOOR
DISTRICT-517 569, ANDHRA
PRADESH.

SAMAIJWADI
PARTY

BICYCLE
PUMP

(iii) Other Candidates

N.GANGAIAH .

D.NO.141/A,
L.S.NAGAR, TIRUPATI.

INDEPENDENT

APPLE

N.CHANDRABABU

D.NO.4-35,
C.K.PALLE,
R.C.PURAM
MANDAL, TIRUPATI
DISTRICT.

INDEPENDENT

BANGLES

T NARESH

4-40,BRAHMANAKALVA
HARIJANAWADA,
R.V.PALLI,

R.C PURAM.

INDEPENDENT

BATSMAN
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A.PURNA CHANDRA

5-4, CRAMAPURAM,
AAW, TIRUPATI

DISTRICT- 517561. INDEPENDENT RUBBER
10 STAMP
BANDAPALLIRAMESH
2-55, VALLIVEDU VILLAGE
& POST,PAKALAMANDAL, |INDEPENDENT | AIR
TIRUPATIDISTRICT. CONDITIONER
11
[
N.BHUPATHI
5-107, TELEPHONE
COLONY, LINGESWARA INDEPENDENT GANNA
NAGAR, TIRUPATI. KISAN
12
P.MADHU
OLD NO.191, NEW NO.1-1,
ANUPALLE INDEPENDENT STUMPS
HARIJANAWADA.
13
D.MAHESH
4-129, BALAJI NAGAR,
GREAMSPETA, CHITTOOR,  |INDEPENDENT BAT
ANDHRA PRADESH-
14

517002.
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15

MADASI SUDHARSHAN

3-1/A, SESHAPURAM
VILLAGE & POST,
CHANDRAGIRIMANDAL,
TIRUPATIDISTRICT,
ANDHRAPRADESH-
517102.

INDEPENDENT

BUCKET

16

K.MUNI KRISHNA

2-11, ARUNDATHIWADA,
THUMMALAGUNTA
VILLAGE

& POST, TIRUPATI
DISTRICT, ANDHRA
PRADESH-517502.

INDEPENDENT

ALMIRAH

17

PETA.MOHAN .

D.NO.8-13,C.RAMAPURAM,
R.C.PURAM MANDAL.

INDEPENDENT

COoT

18

YUGANDAR . KONDA

OLD NO.2-6, NEW
D.NO.11-4,
OBULUCHETTYVARIPALLI,
PAKALA MANDAL.

INDEPENDENT

GLASS
TUMBLER

19

C.SUDHAKAR

D.NO.5-43/1,
CHUTTUGUNTA
RAMAPURAM,
CHANDRAGIRI, TIRUPATI
RURAL MANDAL, TIRUPATI
DISTRICT, ANDHRA
PRADESH-517507.

INDEPENDENT

CAMERA

Place : Chittoor

Date

1 29.04.2024.

Returning Officer,

25-Chittoor (SC) Parliamentary Constituency
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